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SHRI NIRMAL CHATTERJEE:

-Forty 1housand or a lakh of people
-are affected. Now you are giving
publicity about payment. Many of
the people are not literate, as you
all know. In order to reach all these
people, tp find them out, why dont
you seek the co.operation of the OP-
position and other parties and form
an all-party committee {0 help them?
(Interruptions)

SHRI VEERENDRA PATII,: Sir,
I want to make it clear that there is
no question of not geeking the co.
operation of the opposition parties.
The Government of Madhya Pradesh
hag already constituted a relief com-
mittee consisting of gl] representa.
tives and the relief committee is con-
sidering all these aspects, how to
give relief, how much relief has to
be given; all matters are being consi
dered there. So far as the casualties
are concerned, the State Government
hag tried its best to collect the in-
formation, ang I made it very clear
that if any information is available
with anybody, they can pass on that
information to the State Government
and the Government will be too hap-
py to receive that information and
take 5 final decision after scrutinizing
any information that iy received.

THE MINISTER OF STATE IN
THE MINISTRY OF LAW AND
JUSTICE (SHRI H. R. BHARDWAJ):
Sir, with your kind permission just
to put the record straight so far as
the Government of India is con-
cerned and the legal aspect of this
case is concerned, we have not
yet decided that we would go only
in the American courts. My first
preference would be to file cases in
India, and cases are being filed in
India and we are prepared to amend
"the law drastically for the benefit of
the victims.

SHRI GHULAM RASOOL MAT.
TO. What about availability to con-
sumers?
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SHRI S. W. pHABE: Sir, ....

THE VICE.CHAIRMAN (SHR1
SYED RAHMAT ALI): Please re-
sume your seats Mr. Matio ang Mr.

- Dhabe,

—

MOTION OF THANKS ON
PRESIDENT'S ADDRESS

SHRI DARBARA SINGH (Pun-
jab): Sir, I move that an Address be
presented to the President in the
following terms:—

“That the Members of the Rajya
Sabha assembled in thig Session
are deeply grateful to the President
for the Address which he hag been
pleased to deliver to both Houses
of Parliament assembled together
on the 17th Jaunary, 1985.”

Sir, T would like to take some time
to express in detail.
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This is a report which has been pub-
lished and still remains uncontra-
dicted. This document specifically
mention: ‘“The Gandhi regime pur-
sues an anti-American policy on a
number of issues.” It pointedly
mentions that “India’s weakness
lies in many unresolved domestic
and international problems” and
that “there is a noticeable growth
of separatist movement which would
destroy its influence in the Third
World and elsewhere,” It does not
leave it here. In unmistakable
terms it says that ‘even if India
does not succumb to balkanisation,
“he non--Communist opposition to
Indira Gandhi might consolidate
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[ zxa1Tr fag]
jts ranks and create an increasing
possiblility of emergence of an
alternative Government”.

UF ST TEE 3T 99 §, v W
g7 2 | ag W ag fr g atda
FT Feo Tger NI, 1 457 2T, TS A%
g1 &7 39T g | 98 Y 95T A9aT H<
FE W 1 214 AT V0w (A
g ¥ wg frar w2 feefae-
THOY F @ad F A d zgd o
faar o & ag w@aEr AT
SHRI VISHVAJIT FRITHVIJIT

SINGH (Maharashira): It is a secret
report extracts of which have been
published in various newspapers.

w5t e feg g § swiew
FgaT E fF o vy & 4 91
¥ ¥ @ g sifagfae wEw
19T 7 ww @ fet wEw
N feRferms 78 s SR,
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SHRI M. M. JACOB ~ (Kerala):
Mr. Vice-Chairman, Six, I am
extremely happy and thankful for
giving me this opportunity te
second this Motion so ably moved

[21 JAN. 1985 |

* on this point.
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by the distinguished:- Member of
this House, Shri Darbara Singh Ji.
I am also happy at *hs moment that
we are meeting at a time when the
new Government under Shri Rajiv
Gandhi is able to unearth *he spy
ring that was operating in this
country to the detriment of our
country’s interests, I congratulate
the Prime Minister for the speedy
action he was able to take in this
direction.’

Sir, we are meeting under a sad
spell because we lost our beloved
leader, Shrimati Indira Gandhi, The
atmosphere that was prevailing in
this country prior to her death was
ably illustrated by Shri Darbara
Sinkh Ji. I do not want *o elaborate
One factor has to be
remembered. When there is an
a‘mosphere of violence created in a
country, wherever it is, it will re-
sult in unfortunate incidents. We
can see from the history of this
country itself. One of the political
parties at the time of independence
met in Calcutta and passed a resolu-
tion of violence which is known as
the “Calcutta thesis”. Consequently
it resulted in the Telangana struggle
and killings of a large number of
people. Again, Sir, we noticed simi-
lar occasions when the atmosphere
was vitiated by ha‘red. by the ele-
ments of hatred and the viclence
erupted to the surface. So, this time
the opposition parties, though with
a good motive perhaps, had their
conclaves with tte Akali Dal to
destabilise or defeat the Congress or
to degtroy Shrimati Indira Gandhi;
whatever it fis,. some of the extre-
mists who pretended that they were
also a part of the Akalis thought
that the atmosphere is ripe for them
to do any kind of mischief they want.
So the country has witnessed a series
of unfortunate incidents in several
parts of the country.
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Sir, Shrimati Indira Gandhi had

to face so many challenges— the
challenge from +he presence of
naval operations in the India

Ocean, super power presence in the
Indian Ocean, the presence of so
many armaments in the neighbour-
ing country, the separatist <enden-
cies that erupted in various States
and so many difficult situations. You
have seen that at that time the con-
ditiong prevailed in this country for
unfortunate incidents. But Shrimati
Indira Gandhi stood 1like a fortress
amidst the burning situation in the
country and protecter us, She pro-
tected 700 million people of our
country and she had to lost her life
She had to sacrifice her valuable
life in “he process of protecting our
lives and our security.

come ouf after the
elections and in the elections the
people of India have voled the
Congress Party with a massive
majority.

Sir we have

The Presidential Address has men-
tioned about our victory and the new
Government’s assuming charge. Sir,
in this election, one can notice easily
if one makes an analysis of the vot-
ing pattern that the new generation
of the people voted in faour of the
Congress because they wanted secu-
rity, safety, integrity and unity for
this couniry. So, with the vote of the
new generation, with the vote of the
minorities, with the vote of the majo-
rity, with the vote of the Harijans
and women, this Government came to
power with a massive majority. Sir,
I mentioned this because I want to
draw your kind aitention to the
‘Organtser’ dated January 6, 1985 in
which the clection results are analys-
ed in a slightly different manner, The
headline ithey have given is, ‘a mas-
sive HIndu mandate’. And they said,
“This speaks of sentimental patriotic
nature of the people of India, espe-
cially ~he Hindu mass, for it was the

conscious Hindu votes consciously
and deliberately solicited by the
Congress(I) as a Hindu party.” Sir,
I read out this portion because this
election showed that irrespective of
the caste, the creed, the community,
all people voted for a Party which
offered security, which offered pro-
tection to the people of India. The
security and integrity of the country
was in question, So, here was a
Party which could have a leader like
Rajiv Gandhi who could inspire the
confidence of the people and which
could get votes. Sir, all the Mem-
bers of the minority community,
whether it is in UP or Maharashtra
or Bihar or Kerala, wecre all ejected
with a thumping majority by the
majority community and the minority
community. There was no question
of any community or caste playing a
dominant role. Even in my own
State of Kerala the minority commu-
nity people are voted with maximum
number of votes in spite of the fact
that there may be a majority com-
munity there. And the majority
community people are voted to power:
in a place where the minority is in
a majority. So, I find that this alle-
gation is unfortunate at this time
because this is with a simister motive
to divide the people of this country
again on communal lines and to foist
communal hailred and communalism
in our beloved Motherland. I refer
to this because it is a very important
point.

Secondly, Sir, now this Presidential
Address has mentioned about the
electoral reforms. I do not want to
elaborate on the electoral reforms.
But I do welcome the Anti.defection
Bill that is on the anvil. And I do
not want to elaborate on this. This
is the need of the hour and that will
certainly save democracy in the
country and will see that the country
runs with stable governments not only
at the Centre but in the States as
well,

[The Vice-Chairman (Shri Santesh
Kumar Sahu) in the Chair}
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Sir, the third point that I want to
bring to your kind notice is the
massive arms build-up in the neigh-
bouring countries. §ir, when a ceun-
iry arms itself beyond its capacity,
naturally anxiety is therc among the
people in the neighbouring country.
This is a fact. Sir, the ‘Nationa]
Herald’ of October 14, 1984 has pub-
lished a news item about the survey
report of the Institute of  Strategy of
Studies, London, The survey reoprt
has come out with a revealing fact
that Pakistan, our mneighbour, has
defence equipment three times that
of India. They say that the mililary
spending in Pakistan is the fourth in
the world. According to them, when
we spend 17.6 per cent of our expen-
diture for defence, Pakistan is spend-
ing 47.6 per cent for their defence,
The per capita defence expenditure in
Tndia is 8 dollars whreas in Pakistan
it is 21 dollars.
Product spent on defence in India is
3.3 per cent whereas in Pakistan it
is 7.1 per cent. Sir, T read out these
figures becavse when some of the
imperialist powers, some of the mas.
ters who wanted to rule all over the
world have been dumping arms and
ammunitions across India in the
neighbouring countries, India has
every right to defend herself to pro-
tect her safety, integrity and sove-
reignty. So, India is naturally wor-
ried about this kind of activity, India
is concerned about these actvities. So;
this is a matter which this new Gov-
ernment will have to view with a
great urgency.

Sir, another point which I thought
of is the tendency of  desabilisaton of
this country. For various factors,
regional parties had come up in our
country.

Some regiona} parties have born.
Some have died. Some are in the
process of taking life Some are in
the process of losing life. I am not
going into the merits of the regional
parties. What happens is this. There
is a peculiar situation in the country.
There are regional parties with

The Gross National

[21 JAN. 1985 ]

President’s Address 298
national outlook and there are nation-
al parties with regional outlook.
This is a very peculiar situation. Ever
in the last elections, we have found
that some national parties took refuge
behind the regional parties. They
call themselves national, but they are
regional, They have only regional
interests. In a democracy like India,
where you have to coniend with  seve-
ral languages, several religious
groups, several ethnic groups, several
dialects, several cultural differences,
we have to see  that  natiopal  ideal
come to the forefront. Only a national
party can do this successfully. But 1
am not opposed to the regional par-
ties. But they have to see that they
also play the national tune because
without the nation. there can be no
regional parties. When I say this, I
‘have my anxiety about certain things.
This happened in the pre_partition
days. Soon after the declaration by
the then Muslim League for a sepa-
rale Muslim State, when Jinnah ad-
vocated the cause of the Muslim
League for a separate Muslim Siate,
there was a party in India, in 1942,
which passed a resolution that  there
should be a right of sccession for a
State in India, It said that any State
in India could join or go out of the
Indian Union. They have not cor-
rected their statement so far. One of
their leaders came out with this
statement and the resolution was
passed. It was criticised by my
Party, the Congress Party, We had
to fight with that political party at
that time and say ‘You arc doing an.
anti-national thing at this moment of
time when the country is fighting for
jts Independence; you are putting the
clock back. But Sir, it was an unfor
tunate thing. Because of the exist-
ence of such elements and thinking
in this country, even if you see a
regional party invariably as an inno-
cent party, I think it is a  dangerous
move because behind the regional
parties, the sinister motives for bal
kanisation of this country lay.

I have seen the reports of Mr,
John Strachey a British historian who
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said that after the exit of the British
from India, India will divide into
pieces. I have scen the reports of
many historians who said that after
the exist of the British from India,
India will no longer stand as one unit,
that India wijl not survive. India has
survived all these 37 years, in spite
of the prophecies of all these histo-
rians. This is because we had a
structure, we had a political philo-
sophy, we had an ideology and a

political party which took the coun-
try forward,
When Jawaharlal Nehru announced

the first electiens in this country in
1952, when he made the announce-
ment for the first Lok Sabha elections,
many people were anxious as to what
ijs going to happen to India. But
when the election resulis came, when
they saw people contesting under the
label of different parties, people com-
ing out victorious and Nehru forming
the Government in India, in London,
1he Manchester Guardian, the famous
newspaper wrote the editorial that
India is the cradle of democracy that
Asia. Today, India stands as the
citadel of democracy in Asia, not
only in Asia, but in the whole world.
Here, we do not distinguish between
people and people, We do mnot dis-
tinguish between the rich and the
poor. We give protection to the poor
and bring them forward. There is no
country in the world including the
U.S.A., where the poorest of the poor
have the facility of reservation to
eome to the forefront. Can you show
any country in the world where the
poor, the Harijans, the downtrodden,
have the facility of reservation in
jobs, in cmployment, in other areas,
in getting houses, house-sites and so
on? This is the only country which
has done that. This is a country
where a new culture is existing, syn-
thesis of different cultures, where we
see human beings as human beings,
Mr. Darbara Singh may come from
Punjab and I may come from Kerala.
T Bm: we are one in  defending this
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country. Right from the Himalayas
to Kanyakumari, this country is one
and united. There is no difference.

Sir, I do not want 1o take the time
of the House. But I would like to
mention just a word about the eco-
nomic position. Permit me to read
from this document, This is about
the cconomie situation in India before
Independence. Sir, in  his  Address,
the President has correcitly mention.
ed about the countiry’s achievements

in the fields of industry, agricalture,
balance of trade etc, All these have
been correctly mentioned, I am not

quoting the figures.

But from where did we starf? 1 am
reading one sentence from this old publi-

_ cation ‘India on the eve of independence’.

I quote:

“The situation complicated by a rate
of agricultural production that was am-
ongst the lowest in the world led one
to almost permanent scarcity of food-
stuff during the years 1800 to 1900.
More than 32 million Indians died of
starvation. There were as many as.30
famines in 90 years from 1857, the last
being the one in Bengal in 1943 which

took a toll of 3 mililon lives.”

This is the India inherited by Shr Ja-
waharlal Nehru, this is the India inheri-
ted by Shrimati Indira Gandhi, but today
look at our food production and the agri-
cultural production. We have not only
topped, but we are fifth in the world in

the food production. Compared to the
industrialised countries we have reached
fifth place in our food production, OQur

farmers, our agricultural labourers work
hand in hand to produce 154 million ton-
nes of foodgrains. This is not a joke. We
have reached very high in all fields; in
science and technology we are number
three in the world, in defence we are
number four in the world. We have ach-
ieved tremendous success in nidustrial pro-
duction., Everybody predicted that we
are going to dogs. Now we showed a
remarkable progress of 7 per cent increase
in the industrial <roduction. It is not a
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small thing. I say this because all coun-
tries, who are enemy to us, thought that
they could destroy India gradually by
spreading dissension in this country. What
happened? 1 am very sorry to say at this
stage that some of our intellectuals, wri-
ters and even some of the  newspapers
failed to see the contributions made by
our intellectuals, our scientists, our tech-
Rocrats, Oour young engineers, our young
lawyers, our young doctors, in  building
up this couniry. The enemies of our co-
untry wanted that there should be a feel-
ing of frustration in this country. When
we say that nothing is progressing, a
sense of'frustration will naturally creep
in. Frustration is the  thing that is
wanted in a country where unemployed
vouth are there. They thought that by
spreading a message of frustration they
can destroy India. Thanks to the intelli-
gence of Indira Gandhi, our Prime Min-
ister, the 20-point programme was chal-
ked out. Removal of poverty programme
was chalked out, rural development pro-
gramme was envisaged and, Sir, millions
of people were provided houses, millions
of people were provided jobs and millions
of young people had confidence in  the
Government programmes. Because of
those programmes and activities the ene-
mies of this country could not spread the
message of hatred and frustration in this
country.

Coming to the point of oil exploration,
I do not want to go into details. Compare
why we achieved 121 per cent increase
in the oil production in this country. How
did we achieve this? During the First Plan
period when Shri Jawaharlal Nehdu said
that we wanted to develop basic indust-
ries in this country, the Americans advised
us to go in for agrculture. Nehruji said,
no, agriculture and industry should go
side by side. Nehruji was bold enough
then the World Bank President, Mr. Fu-
gene Black, came and said, you cohcent-
rate on agriculture and not on industry,
Nehruji said, industry is key to our inde-
pendence, we want basic indsutry to dev-
clop, we want the coal, the iron, the elec-
" tricty and the oil, Today have a look, at
the development of all these basic indus-
tries. Let us take iron and steel. The fig-
ures reveal that today we are able to be
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self-sufficient in all these fields because of
the vision of our great leader like Jawa-
harlal Nehru, who was the architect of
this great country India, Sir. So, I am
thankfu] to Shri Jawaharlal Nehru  at
this moment for laying the foundation so
strong, but we are happy that we got In-
dira Gandhi to take the country forward
in the struggle against all these forces.
She was able to reach us up to this
stage.

Sir, some of the Members on the oppo-
sition side were critical of the IMR loa-
that we received. In the last sessiorn the
said a lot against this, but, Sir, what hap-
pened? Did we surrender our independ-
ence, our freedom to any other countrv
because we received or accepted the IMF
loan? Can you show one instance whers
this country bowed down before anybody
for accepting this loan? On the contrary
even though we had got a loan of §
billion dollars SDR we said, “it is only
temporary for setting right our difficul-
ties”. Tt was for overcoming the tempor-
ary difficulties and when we had over-
come that, we did not draw the balance
amount from that loan. Should we not
congratulate the Government for this? I
would request the Opposition Members
who spoke in that Session against the
drawing of TMF loan to come to this
Session and congratulate the Government
for accepting this loan and rejecting it
when it was not found necessary. So
compliment must be paid to this Govern-
ment for the bold decision to accept aid
at a time when it was needed and reject
the loan when it was not necessary.

Sir, a silent revolution is taking place
in this country. Now the Seventh Five
Year Plan is on the anvil. For the Sew
enth Plan, Tndira Gandhi has given 8
good slogan: food work and productivity
In this T sec one good point. Especially T
mention this that for the first time there
is a corrective effort seen in the Plamming
process in this country. There is a new
thinking in the planning mechanism in this
country. The Planning Commission %has
been elevated again to a respectable stat-
us for giving speedy decisions. So  the
planning process that was destroyed dur-
ing the time of Janata rule with the Rofl-
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ing Plan has been taken back and put
on the wheels, I wam to mention ane or
two points in the Planning process. Let
us go back to the decentralisation of plan-
ning and strengthen the district develop-
ment planning set-up. and also  ensure
public parlicipation and public cooperation
because after all the people of this coun-
1., irrespective of political parties and
reliriovs differences have to build  this
country because they have to live in this
country. I think the Planning Commission
wili give well thought out systematic
thin'ng about enlisting the cooperation of
the people in the formulation and imple-
mentation of the planning programme.

One point I noticed in the President’s
Address about education. I was very very
happy when I found the announcement
of a National Education Policy. The pol-
icy is vet to be announced. Sir, T want
10 make one request through you to the
Government. When they think of the Na-
tional Education Policy. I have a booklet
here with me. Tn 1961 there was 2 Chief
Ministers’ Conference presided over by
our beloved Prime Minister, Jawaharlal
Nehru, which considered the question of
natiopal integration. A report  presented
by the Bhavnagar Session was accepted.
That report was by a National Integra-
tion. Committee headed by Smt. Indira
Gaadhi which was appointed in the Bhav-
nagar Session of the Congress. That report
was accepted by the Conference which met
in 1961. One recommendation in that Na-
tional Integration Commitlee report is

_ very relevant at this time because a nat-

jonal outlook in the field of education and
other spheres is very necessary. It says:

“Bducation should therefore be re-
oriented and made more  broad-based.
It should aim at equipping the student
with an intimate knowledge of the
different aspects of this country, inclo-
ding events which led to freedom. en-
counraging studies and activities which
lead to a greater understanding between
communities and States, thus fostering
the feeling of mnational unity, creating
a feeling that the country and its
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resources belong to the citizen  who
thereby acquires certain rights and pri-
vileges along with corresponding duties
and responsibilities”,

Sir, this must form the basis of the
National Education Policy. Only a new
generation bronght up in the spirit of na-
tional integration can achieve it. Without
that you cannot achieve mnational integra-
tion, however much you try to achicve it.

Sir, before closing I would like to point
out two things. One is about our rela-
tions with the neighbouring countries. The
President has correctly mentioned in his
Address that we should have friendly re-
lations with all the neighbouring coun-
tries, Sir, it is time that we give more
serious thought to this aspect. For exam-
ple, the neighbouring country, China, has
shown inclination for improving relations
with India. We must take this opportu-
nity, We have also shown our desire to
have better relations with China. By est-
ablishing better relations with a  great
country like China, by starting again the
link in trade. commerce and cultural rela-
tions with China, we will be able to stab-
ilise not only South-East Asia and Asia but
we will be able to stabilise the whole world
and save the world from a possible nuclear
holocaust because, when the Asian countries
are united when the Asian countries are on®
nobody will dare come out with nuclear
weapons because now the strength lies in
Asia, Though at one fime it was in Bur-
ope after the Industrial Revolution, now
the strength lies in Asia. With India ta-
king the lead as a non-aligned country
with our beloved Prime Minister, Rajiviji,
taking the lead as Chairman of the Non-
Aligned Movement and inviting the As-
ian nations, our meighbours, to remain
together to foster peace, security and stab-
ility in the world, this will be an era when
we will have a stable and secure world
and world peace.

Sir, I am very much pained about what
is happening in our neighbourhood, in
Sri Lanka. Ethnic violence has erupted in
Sri Lanka. 1t is something about which all
Indians are concerned it is not a hapdful
of Tamils who are affected. Who is pres-

— ol
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ent in Sri Lanka to train the anti-terrorist
operations? The Israeli Mossad is  there
in Sri Lanka. Though the Sri Lanka Gov-
ernment comes out with statements that
therc are no Israelis present there, there
is evidence that  Mossad is there, the
training organisation of Israeli who  are
competent enough to train guerrilla  and
anti-guerrilla operations both  activities
are prescnt there in Sri Lanka. The pres-
ence of Mossad of Tsrael in Sri Lanka is
a threat to the security of India. India is
not <iufe when the lsraeli Mossad is some-
where around the Indian shores. The Ker-
ala coast and the Tamil Nadu coast the
coastal areas are so near to Sri Lanka
and if things are going to take a bad turn
as they just now have in Sri Lanka, it
affects the security and safety of 1lndia.
We are also concerned about the lives of
the people of Sri Lanka. Whether it is
Sinhala or Tami people, they are human
beings and so, in the interests of human
lives, what is happening in Sri Lanka is
something that no civilized nation can aff-
ord. So, Sir, T would request the Prime
Minister through you that as he was do-
ing before, he must continve to take
more interest in the affairs of the ethnic
rivalry in Sri Lanka and the problems in
Sri Lanka so that peace may prevail ac-
ross our shores.

Sir, T am very happy that I got this
opportunity. Now, with a strong and sta-
ble Government here with Rajivji at the
helm of affuirs, with a good majority to
the ruling party and a very well-behaved
Opposition who are not creating  situa-
tions at the moment, I hope we will be
able to perform well in this House aad
play our role creditably so that the things
promised in this Address of our respec-
ted President and the things planned by
our Government for our economic, social
and other material development of  this
country will take on a faster rate.

1
Sif, I second the Motion, Thank you
very' ‘much. ‘

The questions were proposed.

THE VICE-CHAIRMAN (SHRI SAN-
TOSH KUMAR SAHU): Now we have
amendments,

{21 JAN.
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Amendments Nos. 1 to 16 by Shri
Ashwani Kumar, Shri Pyarelat Khandel-
wal, Shri Lal K. Advani, Shri Jagdambi
Prasad Yadav, Shri Kailash Pati Mishra
and Shri Shankar Singh Vaghela. Nobody
is there. Amendments not moved.

Now amendment Nos. 17 to 153, Sbei
Dipen Ghosh.

SHRI DIPEN GHOSH (West Bengal):
Sir, T move:

17. That at end of thc Motion, the fol-
lowing be added, namely:—

“but regret that the Address does not
mention about the threat being posed
to the peace and security of the world
by the U.S.A. due to its policy of heavy
milit.risation.”

18. That at the end of the Motion, the
following be added, mamely: —

“but regret that the Address does not
mention about the growing pressure from
the multinationals for a free run of the
underdevelopd countries so that  neo-
colonialism gets back what old colonisa-
tion lost.

19. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does
not mention about the genuine help ren-
dered by the Socialist countries.”

20. 'That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the U.S. Naval base ip
Diego Garcia in the Indian Ocean which
is a constant threat to the security of
the littoral States.”

2{. That at the end of the Motion,
following be added, namely:—

“but regret that the Address does not
mention about the rapidly deteriorating
international situation and the danger of
war due to imperialists pursuing of their
policy of arms build-up. stationing new
and powerful nuclear missiles in Europe.
policing of gulf area und the Indian
Ocean with the expansion of  existing
bases like the nuclearised Diego Garcia
and setting up of new bases.”

AR
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22. That at the end of the Motion,
the following be aedded, mamely:—

“but regret that the Address does not
mention about the arming of Pakistan
with the lethal weapons by the United
States of America and the resultant th-
reat to the security of the country.”

23. That at the end of the Motion, the
following be added, namely :—

“but regret that the Address does not
mention about the continuing U.S. and
Pakistan hostility towards and interfe~
rence in the internal affairs of Afgh-
anistan.”

24. That at the end of the Motion
the following be added, namely:—

“but regret that the Address does not
mention about the U.S. war cries and
resultant danger to world peace  and
security.”

25. That at the end of the Motion,
the following be added, namely:—

“but regret that the Adress does not
mention about the failure of the Gov-
"ernment to nationalise all the foreign
assets in our country.”

®26. That at the end of the Motion, the
following be, added, namely:—

“pbut regret that the Address does not
mention about the failure of the Govern-
ment to nationalise all the foreign assets
in our country.”

27. That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does not
mention about the increasing impoveris-
ation of the rural masses.”

28. That at the end of the Motion,
following be added, namely:—

‘“but regret that the Address does not
mention about the need-based  wage
policy in India.”

29. That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does not
mention about the land reforms in the
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interest of the peasants and agricultural
Jabourers as without such radical land
reforms the economy cannot be saved
from its present stagnant position,”

30. That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does not
mention about the failure of the Govern-
ment to curb the monopolist and multin-
ational activities in the country”

31. That at the end of the Motion,.
the following be added, namely:—

“but regret that the Address does not
mention about the fact that the Govern-
ment is giving further concessions to the
monopolists and multinationals.”

32. That at the end of the - Motion,
the following be added, namely:—

“but regret that the Address does not
mention about the Government’s failure
to curb the deteriorating economic situ-
ation in the country due to increase in
the rate of inflation and the prices of
essential commodities day by day.”

33, That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does not
mention about the all-round attack on
the living standards of the people, wages
of the workers, employees, etc. through
increased taxation.”

34. That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does not
mention about the abolition of contract
labour system in the country.”

35. That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does not
mention about the Government’s failure
to ensure equal pay and facilities for
working women,” .

36. That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does not
mention about the Government’s failure
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to reach the goals minimum of per capita
income and availability of many essential
commodities to the majority of the
population in the country.”

37. That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does not
mention about the Government‘s failure
to stand up to the expectations aroused
in the early years of the Planning.”

38. That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does not
meation about the conspicuous consum-
ption by the affluents on the one hand
and the miserable living of the vast maj-
ority of the common people on the
_other.”

39. That at the end of the Motion, the
follownig be added namely:—

“but regret that the Address does not
mention about the mounting unemploy-
ment in the country.”

40, That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does not
mention about the increasing trend in
under employment in the country.”

41, That at the end of the Motion,
the following be added, namely:— .

“but regret that the Address does not
mention about the inability of the
Government to amend the Constitution
to make Right to work as a fundamen-
tal right.”

42, That at the end of the Motion,
following be added, namely:—

“but regret that the Address does not
meantion about the increasing atrocities
on women in the country.”

43. That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does not
mention about the increasing atrocities
on the Harijans, minorities and other
weaker sections of the population in
States like Guijarat, Bihar, Uttar Pradesh,
Madhya Pradesh and Maharashtra.”
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44, That at the end of the Motion.
the following be added, namely:—

“but regret that the Address does not
mention about the oppression of tribals
by non-tribals in the tribal belts.”

45. That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does not
mention about the increasing menace ol
dowry and dowry-deaths in the country.”

46. That at the end of the Motion,
the following bc added, namely:—

“but regret that the Address does not
mention about the Government’s failure
to condemn the incidents of increasing
rape by policemen and other law en-
forcing persons.”

47. That at the end of the Motion. the
following be added, namely:—

“but regret that the Address does not
mention about the systematic killings of
Harijans by the rich upper castes ia
Uttar Pradesh and Bihar.”

48. That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does not
mention about the inability of the Go-
vernment to remove the lacunae in the
enactments relating to rape, dowry death,
atrocities on Harijans and other weaker
sections of the population and in labour
laws.”

49, That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does not
mention about the stench of corruption
which pervades the administration and
the wheels of industry which stop mov-
ing due to inefficient management bure-
aucrated attitudes and corruption.”

50. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the curtailment of powers
of the State Governments powers by the
Central Government.”

51. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the discriminatory attitude
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of the Centre in regard to the allocation
of fundg to the Staics having non-
Congress(I) Governments.”

52. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the Government’s failure
10 condemn survillance of innoceat
citizens by the CBI{IB through tapping
of telephones, censoring of their letters
ete.”

53. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the oGvernments failure
to condemn the discriminatory attitude
of the Government towards the people
of West Bengal and Tripura so far as
the Central Services ars concerped.”

54, That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the baltant misuse of
the official medias like All India Radio
and Doordarshan on the eve of the
General Elections in December, 1984 in
favour of the ruling party.”

55. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the increasing indebted-
ness of the country.”

56. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the fact that the fruit of
the development are beyond the reach of
a large number of population.”

57. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the Government's failure
to evolve a policy to eradicate mass ill-
ilteracy in our country.”

58. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the undemocratic manage-
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ment of the educational institutions
of the country and he steps tne Gov-
ernment propose to take to do away
with the same.” 4

59. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the need for the domo-
cratisation of the University enactments.”

60. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention abovt the national policy of
education and the need to fight all ob-
scurantist, communal and undemocratic
ideas in the field of education.”

61, That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the need for inclusion
of Nepali, Maithili, Manipuri and Dogri
languages in Eighth Schedule of the
Constitution.”

62. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the meagre health and
educational facilities available in the
rural areas.”

63. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the Central Government's
deliberate discrimination with regard to
West Bengal and Tripura in the matter
of release of foodgrains and other es-
sential articles with a motive to create
dicontentment among the people of these
States and to make the Governments of
these States umpopular so as to utilise
opportune moment to attack these Gov-
erments violatint all propriety and
democratic norms.”

64. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention obout thefailure of the Govern-
ment in checking the recurrence of
flood havoe in the country.”
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" 65. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the need for adequate
financial help to the States which are
affected by drought, flood and other
natural calamities.”

66. That at the end of the Motion, the-

following be added, namely:—

“but regret that the Address does not
mention about the increasing \security
problem in rail travel.”

67. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the increasing rail acci-
dent and derailment,”

68. That at the end of the Motion, tho
following be added, namely:—

“but regret that the Address does not
mention about the fact that the country-
sides are still outside the purview of
the public distribution system.”

69. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the prevailing bonded
labour system in the country.”

70. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the child labour system
prevailing in the country.”

71. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Go-
vernment to give land|property rights to
refugees from earstwhile East Pakistan
w settled in various parts of  the
country.”

72, That at the end of the Motion, the

- following be added, namely:—

“but regret that the Address does not
mention about the failure of the Go-
vernment to locate one of the two
proposed units of the Bharat Electro~
gics Ltd., in West Bengal.”

|
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73. That at the end of the Motion, ths
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Gov-
ernment to evolve a policy of National
Minimum Wage.”

74. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Go-
vernment in taking effective steps to
minimise accidents in coal mines.”

75. That at the end of the Motion. the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Go-
vernment to consult all Central Trade
Unions and Standing Labour Commit~
tees before bringing any labour legisl-
ation for enactment.”

76. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does ot
mention about the failure of the Go-
vernment in formulating uniform policy
for giving loan to the people of rural
areas by Nationalised Bank.”

77. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Go-
vernment to reduce the interest rates on
loans given to marginal farmers and
share croppers.”

78. That at the end of the Motion, the
following be added, namely:—
“but regret that the Address does not
mention about the failure of the Govern-
ment to keep down the prices of steel

and cement.”

79. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Govern-
ment to protect the handloom weavers
of the country.”
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80. That at the end of the Motion, the
following be added, namely: —

“but regret that the Address does not
smention about the equitable distribution
of river water for irrigation purposes
between various States.”

81. That at the end of the Motion,
‘following be added, namely:—

“but regret that the Address does not
mention about the threat to the inte-
grity of the country from increasing
comm;unal and caste feelings, and the
steps taken to tackle these.”

82. That at the end of the Motion,
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Gov-
erament to implement land Ceiling
laws.”

83. That at the end of the Motion, the
following be added, namely:—-

“but regret that the Address does mot
mention about the failure of the Gov-
ernment to end the vast disparity bet-
ween the prices of agricultural commo-
dities and industrial products.”

.

84. That at the end of the Motion,
following be added, namely:—

“but regret that the Address does not
mention about the need to enact a Cen-
tral Legislation for agricultural wor-
kers.”

85. That at the end of the Motion,
Yollowing be added, namely:—

“but regret that the Address does not
mention about the need to provide house
sites and necessary financial assistance
to construct houses to the landless
poor.”

86. That at the end of the Motion,
following be added, namely:—

“but regret that the Address does not
indicate a clear and firm policy regard-
ing nationalisation of industries.”

87. That at the end of the Motion,
following be added, namely:—

“but gegret that the Address does
mention about the widespread pollution
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of drinking water sources endangering
public health.”

88. That at the end of the Motion,
following be added, namely:—

“but regret that the Address does not
mention about the declaration of Sun-
darban as a backward area.”

89. That at the end of the Motion,
following be added, namely:—

“but regret that the Address does not
mention about the tendency continuing
since long to argue that candidates be-
longing to SC|ST and other backward
classes are not having minimum cfficien-
cy or competence to fill the quota as
prescribed in different Government de-
partments and undertakings excepting a
few in the lower grade services.”

90. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the need to issue a direc
tive by the Labour Ministry to Govern-
ment (epartments and undertakings to
fill up the backlog of recruitment of
SC|ST in Govt. departments and to
make special drive for the same.”

91. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the punitive steps for de-
liberate violation of reservation order for
Scheduled Castes and Scheduled Tribes.”

92. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the need to grant region-
al autonomy for the Nepali speaking peo-
ple in three hill sub-divisions of the dis-
trict of Darjeeling within the State of
West Bengal.”

93. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the need of providing
more Central Assistance for the deve-
lopment of Hill areas in the district of
Darjeeling.”
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94. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the need to develop tou-
rism in the district of Darjeeling which
is one of the most beautiful tourist areas
1n the world.”

95. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Gov-
ernment to undertake concrete mea-
sures to revamp and rejuvinate the tea
industry in the tea district of Darjeeling.”

96. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Gov-
ernment to take over the closed and
sick tea plantations in all the tea grow-
ng States.”

Y7. That at the end of the Motion, the
ollowing be added, namely:—

“but regret that the Address does not
mention about the need to provide ex-
cise rebate to the small tea producers.
in West Bengal.”

98. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the need of providing
minimum wage to the agricultural la-
bourers throughout the country.”

99. That at the end of the Motion, the
“zllowing be added, namely:—

“pbut regret that the Address does not
mention about the failure of the Gov-
ernment to provide pension for Agricul-
tural labourers, widows and disabled
persons.”

100. That at the end of the Motion, the
‘vllowing be added, namely:—

“but regret that the Address does not
mention about the need of exempting
the poor and marginal farmers, barga-
dars and agricultural workers from pay-
ment of agricultural and other Govern-
ment dues and interest on cooperative
loans throughout the country.”

101, That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Gov-
ernment to check falling moral standards
in public life.”

102. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Govern-
ment to put curbs on consumptionr by
the rich.”

103. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Gov-
ernment fo devote adequate attention fo~
conditions of the rural poor and the
hardships of small farmers and agricul-
tural labourers.”

104. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the programme for pro-
vision of drinking water, rural health and
education for all at a faster rate.”

105. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Govern-
ment to reach the goals of per capita
availability of many essential articles, set
in the early years of planning.”

106. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the large number of Bills
passed by the West Bengal Assembly
that are still pending with the Central
Government for assent of the President.”

107. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Govern-
ment to curb the activities of notorious
bottleggers in the capital of the country.”
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108. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the mining accidents in
the country resulting in death of several
hundred mine workers.”

109. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Govern-
ment to acquire surplus land in the coun-
try and distribute the same amongst the
landless labourers.”

110. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the increasing number of
rail accidents in the country.”

111. That at'the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the minimum wages for
working people.”

112. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Govern-
ment to carry out the Directive Princi-
ples as embodied in Articles 38, 39 and
40 to 50 in Part IV of the Constitution.”

113. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Govern-
ment to guarantee the trade unions, their
right of collective bargaining and other
trade union rights without any discrimi-
nation.”

114. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Govern-
ment to set up a Committee consisting
of sitting judges of High Courts to rectify
the existing erroneous consumer price
index in respect of the working classes.”
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115. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the mismanagement and
mal-administration of industrial units
taken over by the Government.”

116, That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does nol
mention about the unprecedented use of
money power during the Lok Sabha Gen-
cral Elections in 1984 by the ruling party.
rigging the votes, capturing the booths
in various places in the country thus
lowering the very norms of bourgois de-
mocracy.”

117. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the U.S. imperialism whichk
is trying to destabilise India through its
nefarious activities of aidng and en-

couraging secessionist forces within the
country,”

118. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does pot
mention about the U.S. imperialism which
is trying to encircle India by establish-
ing military base around our country
and by suplying sophisticated arms to
the regimes hostile to democracy and
peoples identity.”

119. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention »about the need to nationalise
foreign capital in the country in order
to build a strong sclf-relient economy.”

120. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the root causes whick
harm the unity and integrity of country
and failure to define thc ways to root
them out.”
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121. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the need to immediately
implement compulsory and universal
scthool education in the country.”

122, That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the unequivocal condem-
nation of multinational companies which
produce harmful materials and their
utter neglect of all safety laws as hap-
pened in the case of gas leakage tragedy
:n Bhopal gas tragedy.”

123, That at the end of the Motion, the
oltowing be added, namely:—

“but regret that the Address does not
mention about the sinister role played
by the multinationals in the third world
hy passing on their discarded technolo-
gies maintaining double standards of
safety in their greed for profits.”

124. That at the cnd of the Motion, the
lowing be added, namely:—

“but regret that the Address does not
mention about the abandonment of the
Government of India’s present policy of
wooing the multinationals, sacrificing all
norms of industrial safety and environ-
ment at their feet.”

125. That at the end of the Motion, the
inllowing be added, namely:—

“but regret that the Address does not
mention about the failure of the Govern-
ment to take immediate review of the
safety systems in all the potentiaily ha-
zardous plants in the country after the
happenings of Bhopal tragedy.”

i26. That at the end of the Motion, the
“ollowing be added, namely:—

“but regret that the Address does not
mention about the Government’s deep
concern on the reported visit of a num-
ber of chemical war experts from USA,
West Germany, U.K. etc. to Bhopal in
view of the spiralling of the chemical
arms tace by these imperialists countries
providing them an opportuaity to eva-
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luate the potential of MIC in such war-
fare.” :

127. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Govern-
ment to hold proceedings of the Enquiry
Commission on Bhopal tragedy in public
and to make the report to public with-
out delay.”

128. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Govern-
ment to take long term investigation
measures on Bhopal tragedy with a view
to alleviating the obnoxious effects.”

129. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Govern-
ment tp release money to the different
States for the year 1984-85 as recom-
mended by the Eighth Finance Commis-
sion.”

130. That at the enJd of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the setting up of a Petro-
chemical complex at Haldia in West
Benga! for which the people of West
Bengal are demanding.since long.”

131. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the setting up a ship-re-
pairing yard in West Bengal.

132. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the setting up of a ship-
building complex in Haldia, West Bep-
gal.!$

133. That at the end of the Motion, the
following be added, namely;—

“but regret that the Address does not
mention about the setting up of a elec-
tronic unil in West Bengal.

"
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134, That at the end of the Motion,
the following be added, namely :—

“hut regret that the Address docs not
mention about the expansion and
modernisation of the Durgapur Steel
Plant, Alloy Steel Plant, Durgapur and
IISCO, Burnpur and Kulti works.

135, That at the end of the Motion,
the following be added, namely :—

“put regret that the Address does pot
mention about the delay on the part of
the Central Government to clear the
West Bengal Government’s proposal to
set up new Power Units in the State.”

136. That at the cnd of the Motion,
the following be added, namely :—

“but regret that the Address does not
mention about the setling up of a
IDPL’s unit in West Bengal.”

137. That at the end of the Motion,
the following be added, namely :— _

“but regret that the Address does pot
mention about the reopening of the
closed industrial units in West Bengal
by nationalising the same units.”

138. That at the end of the Motion,
the following be added, namely :—

“but regret that the Address does not
mention about the Government’s failure
to give the unemployment allowance to
the uncmployed persons until they get
jobs.”

139. That at the end of the Motion,
the following be gdded, namely :—

“but regret that the Address does not
mention whether the post of Governor
be abolised and alternative institutional
arrangements made for maintaining
channels of communication between the
Union and the States, the Governor
must or cease to be a nomines of the
Union Council of Ministers, must be
apopinted by the President, on the ad-
vice of the Inter-State Council from 2
pancl of three names suggested by the
State Legislatures.”

Pregident’s Address 324

140. That at the end of the Motion,

" the following be added, namely :—

“but regret that the Address does
not mention about the subject educa-
tion which should be reverted into the
State List.”

141. That at the end of the Motion,
the following be added, namely :—

“but regret that the Address does not
mention about the need for special
grants for universities which the States
cannot meet, and therefore the need for
a body sach as UGC, constituting of in
such a way as evoke the confidence o
the State Government.”

.142. That at the end of the Motion,
the following be added, namely:—

“but regret tha! the Address does not
mention about (a) the deletion of the
Concurrent List and the transfer of
each of the items covered by it to the
State List; (b) deletion of Article 248
and introduction of an explicit provision
so that the residuary powers of legisla-
tion vest with the States and not with
the Union; (c¢) abolition of or amend-
ments to Articles 249, 252 and 254, so
that no State could be deprived of any
legislative powers which belong to it
without its prior concurrence; (d) dele-
tion of Articles 200 and 201 in their
present form, and making it boligatory
on the part of the Governor to give
assent to all Bills passed by the 3taie
legislatures on items belonging to the
State List.”

143. That at the end of the Motion,
the following be added, namely :—

“but regret that the Address does not
mention about amending the Articles
247 to 254 in such manner so that the
Union Government’s powers to legislate
on items belong to the State List, do
not exceed beyond a period of six
months.”

144. That at the end of the Motion,
the following be added, namely :—

“but regret that the Address does not
mention that the State Governments
would be allowed parallel jurisdiction
over Radio and Television in view of
their increasing misuse by the Centre.”

L Y
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145. That at the end of the Motion,
the following be added, namely :—

“but regret that the Address does not
mention that the planning should be
~“decentralised right up to the village level
¥ and such decentralisation should begin
with the devolution of more responsibi-
lities and recsources to the State Govern-
ments who in turn should agree to allo-
cate funds and functions to district and
village bodies, the districts should be the
primary unit for Plan formulation, then
the State, and then the nation as 2
whole.”

146. That at the end of the Motion,
’ the following be added, namely :—

“but regret that the Address does not
mention that the objectives as adum-
brated in the Industries (Development
Regulation) Act, 1951, should be re-
dcfined so that except for a number of
industries crucial for defence, or where
massive investments are called for beyond
the capability of a State Government,
the responsibility for overall planning
and licensing of industries should be
transferred 1o the States.”

147. That at the epd of the Motion,
the following be added, namely :—

“but regret that the Address does not
mention about the setting up of a nu-
clear plant in West Bengal.”

148. That at the end of the Motion,
the following be added, namely :—

“but regret that the Address does not
mention about the introduction of a
super-fast train between New Delhi and
Howrah.”

149. That at the end of the Motion,
the following be added. namely :—

“but regret that the Address does not
mention about the extension of subur-
ban facilities up to Asanso]l, West
Bengul.”

150. That at the end of the Motion,
the following be added, namely :—

“but regret that the Address does not
mention about the introduction of EMU
coaches between Asansol and Burdwan.”

{21 JAN.

|

1885 ] President’s Address 326

151, That at the end of the Motion,
the following be added, namely :—

“but regret that the Addrexs docs not
mention about the construction of a new
railway line betwecn Raniganj and Ban-
kura via Mejia”

152. That at the cnd of the Motion,
the following be added, namely :—

“but regrel that the Address does not
mention about the electrification of
Bandel-Katwa line and the construction
of a double line between Bandel and

© Katwa.”

153. That at the end of the Motion,
the following be added, namely :—

“put regret that the Address does not
mention about the setting up of a HMT
unit in West Bengal.”

“THE VICE-CHAIRMAN (SHRI SAN-
TOSH KUMAR SAHU) : Amendment
Nos. 154 to 171. Dr. Bapu Kaldate. Shri
P. Babul Reddy. Dr. Shanti G. Patel.

DR. SHANTI G. PATEL (Maharash-
tra) : Sir, T move :

154. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the electrification  of
{ripartite talks for a permanent solution
of the problem of foreign nationals in
Assam.”

155. That at the end of the Motiom,
the following be added, namely:—

“but regret that the Address does not
mention about the steps taken for the
revision of electoral rolls in Assam for
the next election.”

156. That at the end of the Modon,
the following be added, namely:—

“but regret that the Address does not
mention about the 'failure of dismiss
the present illegal Assam Ministry and
dissolution of the Assam Assembly for
the congenial atmosphere in the State
of Assam.”

157. That at the end of the Motion, the
following be added, namely:—

“but tegret that the Address does not
mention about the failure of the Govern-
ment to find a satisfaclory solution on
the issue of foreign nationals in Assam
before ordering elections there.”
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158. That at the end of the Motion, the
following be added, namely:—

‘but regret that the Address does not
mention about the inflationary pres-
sures on the economy which have pers-
isted in spite of record kharif harvest for
the year 1983-84,

159. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the steps which Govern-

ment  propose to take to  unearth
black money.”

160. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Govern-
ment to give remunerative prices for agri-
cultural products and establish  price
parity between agricultural and indust-
rial products.”

- 161. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Govern-
ment to bring down the rising prices of
essential commodities affecting the com-
mon man.”

162. That at the end of the Motion, the
following be edded, namely:—

“but regret that the Address does not
mention about the failure of the Go-
vernment to arrest violence and injus-
tice to persons belonging to Scheduled
Castes, Scheduled Tribes, Backward
communities and minorities.”

163. That at the end of the Motion, the
following be added, namely:—

*“but regret that the Address does not
mention about the failure of the Go-
vernment to curb by legislative  and
administrative measures incidents of
rape and assault on women.”

164. That at the end of the Motion the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Go-
vernment to curb incidents of com-
munal disturbances and disharmony.”

1
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165. That at the end of the Motion the
following be added, namely:—

“but regret that the Address does
not mention about the failure of the
Government to arrest the deteriorating
situation in industrial sector and to
ensure minimum and fair wages to
the working class.”

160. That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does
not mention about the steps to be taken
for strengthening the federal structure
and devolving resources and power
from the Centre to the State and Pan-
chayat levels by clear Constitutional
measures."

167. That at the end the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the failure of the Go-
vernment to ensure distribution of es-
sential commodities to all weaker sec-
tions of society at fair prices.”

168. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address doss
not mention about the failure of the
Government to initiate steps for elecso-
ral reforms”

169. That at the end of the Motion, the

" following be added, namely:—

“put regret that the Address does
not mention about the new Industrial
Policy favouring big houses and mono-
poly interests.”

170. That at the end of the Motion, the
following be added, namely:—

“but regret that the Address does not
mention about the misuse of Govern-
ment machinery during elections.”

171. That at the end of the Mation, the
following be added, namely:—

“but regret that the Address does not
mention about the misuse of mass
media like Radio and T.V. to subserve
the interests of the ruling party.”

THE VICE-CHAIRMAN (SHRI SAN-
TOSH KUMAR SAHU): Now amendment
Nos. 172 to 187, Shri Hukmdeo Narayan
Yadav. Not there. Not moved.



Goswami. Not there.

Chand Mohunta. Absent

(Jammu and Kashmir):
Chand Mohunta had
a letter.

following be added, namely:—

Amendment

Chaturanan Mishra, Shri M. Kalyana-
sundaram. Absent.

Amendment Nos. 221 to 273.
dradeep Sinha, Shri Chaturanan Mishra,
Shri Suraj Prasad. Absent.

Amendment Nos. 274 to 280. Shri
Kalyanasundaram. Absent, Not moved.

THE VICE-CHAIRMAN (SHRI SAN-
TOSH KUMAR SAHU): He has not taken
prior permission.
281 to 288 are not moved because he has

oot taken prior permission which he could
have taken.

Amendment Nos. 289 to 291, Shri S. W.
¢ Dhabe.

SHRI S. W. DHABE (Maharashtra): I
move:

289, That at the end of the Motion, the
following be added, namely:—

speedy implementation of Land Reform

the landless labourers under a time-bound
programme.”

tive and extension of employment gua-
rantee scheme similar to Maharashtra to
other parts of the country.”

291. That at the end of the Motion, the
following be added, namely:—

cal education and recreation which is

r
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Amendment Nos. 188 to 200. Shri Biswa
Not moved.

Nos, 201 to 220. Shri

Not moved.
Shri In-

Not moved.

M.

Amendment Nos. 281 to 288. Shri Sushil
Not moved.

SHRI GHULAM RASOOL MATTO

Sir, Mr. Sushil
to leave. He has left

The amendment Nos.

“but regret that the Address does not
mention anything about the need for

Legislations and distribution of land to

290. That at the end of the Motion, the

“but vegret that the Address does not
mentjon about full employment objec-

“but regret that the Address does not
mention about national policy on physi-

essential for the coming industrial age
in the Twenty-first century.”
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THE VICE-CHAIRMAN (SHRI SAN-
TOSH KUMAR SAHU): Amendment
Nos. 292 and 293. Shri B. Satyanarayan
Reddy is not there. Not moved.

The questions were proposcd.
THE VICE-CHAIRMAN (SHRI SAN-

TOSH KUMAR SAHU): Now it is open
for discussion. Shri Dipen Ghosh.

SHRI DIPEN GHOSH: Mr. Vice-Chair-
man, Sir,. .,

SHRI KALPNATH RAI (Uttar Pi
desh): Yes.
SHRI DIPEN GHOSH: ... in the new

year, with the new Government settled, led
by the new young Prime Minister .

SHRI KALPNATH RAI Yes.

SHRI DIPEN GHOSH: . we were
in search of what could be new in the
Address of the President of India to Par-
liament.

SHRI KALPNATH RAI: Yes.

SHRT DIPEN GHOSH: Are you going
to give this effect music?

SHRI S. W. DHABE: He is not a Minis- -
ter also.

THE VICE-CHAIRMAN (SHRI SAN-
TOSH KUMAR SAHU): The only one
special mention will be takem up tomor-
row, not today because Mr., Ghosh has
started already.

SHRI DIPEN GHOSH: Mr. Vice-Chair-
man, T would like to draw your attention.
Will Mr. Kalpnath Rai be allowed to con-
tinue to give effect music behind my
speech? A commentator?

THE VICE-CHAIRMAN (SHRI SAN-
TOSH KUMAR SAHU): Please continue.

SHRI DIPEN GHOSH: Sir, with the
new Government headed by a new young
Prime Minister saddled on. 1 was in search
of what would be nwe in the Address. I
do not say that there is nothing mew.
There is a new feature and that is in the
passage on the proposed  anti-defection
Bill which would deal with later. But
what is most important is what is writ-
ten in paragraph 11 of the Address where
continuity of the basic policies has been
promised. Therefore, Sir, this  Address

makes no attempt for a thorough exami-
nation of the problems of India nor does

L] R A
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it indicate any direction in which these
problems are sought to be solved.

Sir, tite Government’s, and for that
matter the ruling party’s lackadeisical at-
titude is manifest not only in dealing with
the economic problems of our country
but also tackling the issues relating to
uaty, integrity and security of the coun-
uy.

Sir, look at paragraph 4,
ha. been mentioned, T quote :

“On October 31, 1984, our beloved
}oader and Primc Minister, Indira
wandhi, was assassinated in an act of
perfidy.” L

Sir, is it simply an act of perfidly? Was
there no conspiracy? Was there no fore-
jgn hand behind it? While Darbaraji
moving this Motuon of Thanks mentioned
about many coaspiracies, He took cer-
tain names of the foreign powers. The
representatives of certain foreign powers.
But there is mo mention about that here.
Was it because that Darbaraji wanted and
it did not figurc here because of that old
rift between the person who has presen-
ted this Address and Shri Darbara Singh
when he was Chief Minister of Punjab.
Here I must say that there is an imperial-
ist conspiracy behind this. Today morn-
ing also I pointed out about the United
States State Department Supported Study
“What would be after the demise of
Mrs. Gandhi?” Is it an accidental slip
that the imperialist forces escaped con-
demnation in this Address?

wherein il

Sir, look at puragraph 26. Here it has
“ben mentinoed, I quote again:

“The militarisation of the Indian
Ocean is continuing. This brings tenm-
siong and the possibility of conflict close
to our shores. Government are com-
mitted to the objective of demilitarisa-~
tion of the Indian Ocean so that the
ténsions are removed from this region
and the littoral States, which are mostly
developing countries, can devote their
resources, attention and energy to the
all-important tasks of development.”

Sir, which country is militarising the
Indian Ocean? Which country is creating
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tension in the littoral States? Who pre-
venled the Government from mentioning
the name of that country? Even after
paying the greatest price in the assassina-
tition of the Prime Minister, they have
not pondered over it. Tt is not a simple
question of merely giving a lecture here.
They should name the imperfalist forces.
The Government should mobilise the pub-
lic opinion against these forces. Did you
do it? Did the Congress party at the
Centre do it? No,

My hon. friend, Mr Jacob has jusi nowe
mentioned about the right to secession
But does Mr. Jacob know that in today's
world, there is only one country, in whose ;

Constitution, the right to - secession has -

been incorporated and that country is the
strongest country in the world, that is,
the U.S.SR. However, we do not suggest
it in today’s context of India. The same
half-hearted approach to a reference made
regarding Bhopal gas leakage tragedy.
What we witnessed in Bhopal is not merely
an accident, but is a part of modus ope-
randj of the Western multi-national cor-
porations in the Third World, It is not
simply pesticides. It is politics. Pesti-
cides for homicide are part of politics and
economics of the Western multi-national
corporations in the Third World, Should
we allow such multi-national corporations
to enter into our country? Where is the
mention about it in this Address. Don’t you
know the modus operandi of the multi-
national corporations? Don’t you see
how after the imperialist forces were to
leave the country giving freedom to Asian
and African countries have against pene-
trated into the Third World through the
operations of the multi-national corpora-
tions. So, where is that mention here?

The Government have said that they are
for the integrity and security of the coun-
try. Yes. So, we are also for integrity
and securty of the country. But who is
endangering the integrity and security of
the country? Which forces? The impe-
rialist forces led by the U.S. Now, the
multi-national corporations are their fronts
only.

SHRI RAMANAND YADAV (Bi.bar):
What about China; and what about USA?

SHRI DIPEN GHOSH: I am not
speaking in the Chinese Parliament. I am
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speaking in the Indian Parliament as an
Indian. And I am opposed to the estab-
lishment of multinational corporations in
India.

Sir, now I would like to deal with cer-
tain aspects relating to national policies.
It is a welcome development that the new
Government has given top priority to the
finding of solutions to the most pressing
problems of Punjab and Assam. Along
with all the countrymen wc¢ are also
eagerly waiting and looking forward as to
how thc new Government will pursue this
_excrcise, having drawn the correct lessons
from their past experience. But in the
meantime, 1 would like to caution the pre-
sent Government about the proposal of
merger of Punjab, Harvana and Himachal
Pradesh mooted by Shri Bhajan Lal. Chief
Minister of Haryana and supported by
Shri Darbara Singh, who tabled this mo-
tion. This proposal will only open the
Pandora’s box and will complicate  the
issues rather than help in finding out
solutions. This is opposed to the funda-
mental principles of reorganisation of
States on a linguistic basis, for which the
peonle of our country, including those of
Punjab, Haryana and Himachal Pradesh,
made their immense sacrifices. Sir, in
fact, for the solution of the Punjab prob-
lem, sufficient ground has been covered in
early tripartite talks and the basis of an
agreement is already provided by the 2nd
June, 1984 statement made by the late
Prime Minister. And what is required now
is not to take up the issues but.io find out
real solutions. I hope the new Govern-
ment will take up earnestly this issue.

Now, Sir, 1 turn to the very ticklish
question abou: the electoral victory which
has been mentioned here. And Mr. Jacob
also has poinied it out. In the President’s
Address, in paragraph 10, it has been men-
tioned:

“The elections of 1984 have demons-
trated the maturity and strength of
Itdia’s democratic system.”

Yes, but at the some time. has it not also
demonstrated the weakness inhercnt in the
electoral laws of our country? On an
all-India basis, the Congress(1) has secur-
ed more than 80 per cent of the total seats
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while obtaining only around 50 per cent
of the total votes cast. In Uttar Pradesh,
the Congress (I) has secured about 53 per
cent of the votes and obtained 96 per cent
of the scats. But the Opposition parties
which got 47 per cent of the votes had to
remain content with only 4 per cent of the
seats. Does it not indicate... (Interrup-
tions) You just listen. Does it nct indi-
cate the distortion that had taken place in
the clectoral laws of our country? So
it underlies the necessity of a thorough
overhauling of the present electoral laws
of our country. And here I would like
to take this opportunity to suggest that
proportional representation with the list
system be introduced in our country.

And in that case, every party or group
that contests the election will get seats in
proportion to its support in the electorate
and this will also eliminate the tendency
of defection and forming of new parties
and dividing of old parties. This will also
help materialise the concept of developing
the party system in our country which the
new Prime Minister has sought. In the
President’s Address it has been claimed
that the economy has made a significant
progress. What is that progress? Let us
examine. Here is the World Development
Report 1984. Tt is a rcport published by
the World Bank. Tt gives the basic indi-
cators for 126 countries divided into six
categorics. One of the six categories con-
sists of low income economies, which in
other words, denotes the poorest countries.
The total number of couniries belonging
to this category is 34. Thirtyfour are the
poorest countries among the 126 countries
of the world. Will Mr. Jacob like to
know which position India occupies.
India occupies the eleventh position from
the bottom. (interruptiong From the bottom
India occupies the eleventh position among
the 34 poorest countries in the world. inm
other words, there are only ten countries
poorer than India. According to that World
Bank Development Report, Mr. Jacobd
may kindly take note, the per capita na-
tional product, that is, Gross National
Product—GNP—of this category, that is,
the poorest countries, is US § 280 and
India’s is much lower at US$ 260. The
average anaual growth rate in per capita
for the group of the poorest countries is
3 per cent while for India it is only 1.3
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per cent. This position will not be alle-
viated if the old basic policies are conti-

' * nued as promised in paragraph 11 of the

President’s Address nor can this position
be alleviated, for Mr. Jacob and Darbara-
il to note, by only eulogising the late
Prime Minister and the new Prime Minis-
ter or by platitudinously exalting the 1984
election results. Thank you.

Hq WA X @ FEONT
SqawTenel Hgrew, Hoovegdfr grem
st Afawew g@ga fFor omwEr g,
IEHT IWIT F@ & AU @I gAT
g | worer AEtew, qegdfd & aror
T T Afg—gaqea a1 &1 gard
LT FT FT Afg & oag  AfF
FFger  wezafq T g@r g o H
fadey 29 & T =7 Q9w Tw F
Fgam WRaT § f§ sUE @R
1 Nfq IFaT NG & A F
WA WS A qEE ATY AW
Tqdgar dat & gapivEy ¥ g
fEar a1 | M Y a9E F ggw,
AT N AeE @gw AN g
gt ¥ @ Gy ar f5 ogwidw
At Afa #ar e

AR AN & q& T
ew F g Afat F o 9
fergeara § SamAfew Wrmfaew &Y
Afg ox =TT greey frar M sET
Afg #1 sfad@r =ew aE F
FAETTT AT & aT W FoHAW
JATAT | TR W F AY TATT Hev
St ¥ gty wagE Afadt 9T dey
#T g8 favas dguarg | o iv o
Afaay *1, AT,  qAIFAR,
gufacderar, ushgar #@x ¥} ¥
T gZe & SfaEt # dgaan
21 o A Ny ¥ F FgAr Angar
g f5 gw oW st g mfeat
@ifs g A & | ¥ AW @
qF ar FEeEFE ardl & faare
femgEarT Figxs QX N AT FYW
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g AR @A A fgmgraa Fr g
A= qiFal F AT TEART FIY g -
FT A QYT T FT FT @ ALY
g o 97 1947 ¥ BF wa fgmeara
F HEIE F AEE FE A1 WY
@t &  qEnsgaR & fawg aw
e aren e qEf whSi *
qIr Ot 7 g7 IAST TWoard Ar
AT TG g fp I awf A
qifFEaTy g9 FT agdT  fpar qv ?
oS %9 feggrara & Fface 9@t
F AR T wIF ¥gq & %
gfrar & wepewaim ¥ faers
fgrgEata & o9dr matsw ST
qifgq At Fgr U I WY GG g
g 5 9a =mer Ifer wmidt g
¥ grEnsaais & faotw wieter 937
W oA A wealase o ¥ g
¥ O fagaarer ¥ Faaecs foy ?
WA W FaWH qwdt F
@iy F oo faw @ § A oUw
X df Swrsage & fgarg S
W § WX g@Y aE Jq FTAIST
qreNy ATEAT F AIT ASAIE FIQ g |
T TE AT AN @ TE 2
ag ¥ qear =Ear g'!

IUENTETey waRyd, § ag FgAar
agar g fF fggea a7 awfes
ot A feEArT A Saar @ T
& FH@T | X @Wm giafas w©C
q fearfay )@ & 199 1947 A =S
T S gl AT q9E F WA
¥ oAASt & A 4 1 grmdr &7
agig & wig  fgrgE@w AU T=ar
A F fog g7 amy ¥ Sy 32w
/A, TEN IaFT favw  fEmr
§ o €% wo & ¥ oggs 5 oLEr
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g fr wa@ sgr oww gfear &
FEIAR &1 @dU Suferd ¥
AR drnsadg & faars ga@ a9
awa edr g aidr qrA-
TN TS A1 AQl d €T F oF 199
far Wil F g4y AT FAAR
FW FT 7MW qq9 SgET FH e
qret ¥ fear 1 R FrET ¥
Fagaq fegr, faogarr § sF999
fFar AT Fadar ¥ FAFA A F&HAT
JANTEr WX weA@l, qAwAl F
qry R W &Y FANL JAX
F; Fifow 1 TGY aE 7 AN
gl JEdl & (@A agq
Foarg X £ 1 ¥ IAT @ W
T I F ) T T F A H
qq A ART fIgEam T qIRT &
TIE AT @ § AT AR F AIE
F AqEt ¥ a8 dwen frgr ar &5
fewgeary § Twdd T 1 AT
A weE & Fauil ¥ wwen fFar
a1 W wgE FUE {98 Ta™

gq@ femr @ & femgeEw
IiFfes  Afuforsw F WY W
oW AT | g 1936 H qfed

TARES AG® ¥ HUT AT W
e ¥ /T A—

I am a socialist and the problems of
India cannot be solved without sociali-
ism. The problems of poverty and un-
employment cannot be solved without
socialism and I want to convert the
Congress into a socialist organisation.

g A% g9 1936 F q4fsq Fawgwa
®E ¥ F9 wAw W ifewd X
FE G | T 1947 F F@ VT
hmgwa‘tméﬂq;ﬁm
g ¥ ? ug 3Im e W
faer gor ar 1 AT fgrgeata qar
T dqr oqr | & gear WEd §
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f& @1 wisw @ fgleqry fad
F oz ogan g 2 owr owmw W
fegam Am g 7 W%?gsm
;LI
?:‘“?‘TE ’fﬂ?f 1947 ¥ faggi

AT AT Igrgw, mmfgg;an:r
@ fergee, " 1984 H gfvnm
F1 T TEE 9T a7 W o
WY MIT AT T, TiwedT T
gfe & A9ET AW &Y v & 4 oA
g™ W ¥ 9wy g WO
gfie & wifmelt 8w wr ?
ferzema o & wEr zfe @ ofe
¥ Al WSqEW A ? Wf@gﬁm
W%Tﬁ%ﬂﬁxﬁ’ﬁi&{% AT
wEE 91 P wn fegwe A o
WA wfiE aET R gfe § ggAr
W%ﬂm7m%gﬁﬁm
¥ g @W qET @) gfe & @
aoa 91 W1 fggrm wfeargam
w1 gfe &, ST A g &
AT ASET GgW WY @r K
fegrama ost & oger wifs el
FIA AW AT H TgarT Asigq AT ?
& ¥ a faony g9 ¥ wamt ®
AT WA § 0 Uy gwta gaim
%%ésrﬁ HgM qaT, gfer. # v
qER  AaT, aﬁnﬁ‘r glrrq wielt &
fads @ @ 1 I g QT &
Al 9 AR FERT ' W
g1 e A wife-zife SmaT #X
yiEl § AT AT AY, ;i@ § ArgH
F ST IR AT A | IE
framr & arw Isg mEte @ oW,
g} [z X AT g F qfeew
fear 1+ T arYmE € A1 W9
@ gFT & 1 gl AT A wgr 9T

“lI want to make India a developea
strong, powerful and a socialist Iadia:
Either dynamic your country or g2t
yourself dynamited.”

ey Arom 1980 H T H Wi
ar gfar it & @arer qur T fF T
qrEf & ayi Ao faeTe o F1a-
arfgat £, 7% faams W w19 w@
*ie fazmat 1 e S 9 w0 oav
& & Juafadl & FgaT AEAE F
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(= FT7T V)
fw*ma#@%, ma:rtsra
Fd1 & faegia q@ W= H AT al W
7Pyt F1 A § =AY A7 FEG FAT B
mnmmmmm fasa
afew qweq WAy W {41 fgege-
A1y T G T A TLATE | :mm

S G (g AT FTHEIRY 1980
FAT 97 | gHTL AR FaT +fF yorer
’*aﬁﬁwﬁqgrmaé | AT5 AEHT
1980 @ 10 fafasd 39 a1 ST 73
30 frHgs o7 & AW Siedwd
23 gfqwg agH< §AT | TR T
syafer F @Y raFar g 7 ghan
F foft ff fqwrgoitr 3w & an
?a‘ﬁ?ﬂﬁﬂa’ﬁﬁ@"%% ? gqgwafa
TERE, 30 g9 WETE favEr &
TR 1977 X199 {5 AT A
mrEoft | AAFTF FEFAT T 189
WrraTe WY faselt 1 SR qer 93w |
3 i @t geadig aoET & gia aut
¥ Frgee ¥ faoell 1 IO=T 30
AT A § TGFL AT 45 FAK

WETE gHT & 1 FAT 4g T I9-
aﬁu:ra”rg? gqﬁﬁrq'aﬁéha'aﬁq
e & fF ¥ g 9 Ffaer 3A-
FAFRTE Y angw‘fwam%ﬁ

- AT fge¥ed T @F W PO AY Iq
ARl IGH WEET 35 FOT €7 1 Ww
24 IW AT WETEY 70FAT S+ TATGHT
foraar saea fegem § IR AT
SUTET & IGFT ATEIET 22 TS § |
wfmwmwmw
g IR A 24 AT Cias
faracar foedT SaEa RHTGH 4 TF
a’m{%m%mﬁr 35 F0E 4 qC
v O®HT 70 FUSETITETE ) ST 29T HY
a1 sywe izt & afa@ e,
QT HTH qfed’ TETAT X T4, dl
I AEL A 19 77 Y Ao, o9 A

|

President’s Address

ey fr 39 qraAwa afqdl F1 38 &<
9T A1 FAF F O g“rzfm wrEy
TG 1) 78 qG qFET e AT

T R FTM T | HOA A9
T AercEdr A ogdr F@iea
TrAE W TR AT e
e 7 AT F gEIT 1 IH AT |y
e g iy Afgax 97 F &
@ s E ar g eras A q-
Afa Famn agd §, FwewA &
qrfadt Ft qgraT QAT ARI & 1 WY
oY ot oY Aify @ werAr 9ed
o @ fF ooma § 9y # 7w
F feeTs 3T, e DEr 1 3w "Rl
G IAXGNE | AW ITDF FT 4
FT9 fAATHT 9@ FE@ T | AT HGH
& f& grgme #§ sfew st 5 faqms
8 & faklg F3AT Aga & ar AT
IH FT A &4 framw Joaa 79
o1 Fa Ot 39 & T Aar OF 99 1
g & owe 10 9@ =F wEfead Wi
e § A @ s g e uga
FA Wt AgE 9F GG | wifE
TSt e ;T g et & e
THEST ZT & | SAwmr We faaer
mfg&, mmw’fg{%ﬁ'@ﬁ%ﬁ
=fed atfs agf X 7gT ¢ § 4g
T AR g fF qoa g St @
Grmvr:rm‘rfﬁa@mwf‘smwew
AEIfeqd, A, gied, Udr  Aw-
T acdt &1 freear< fFar w7 1976 |
a8 g } & youg wee S afvew
awma:wm%agrwﬁwa%%ﬁ?
wwﬁmﬁwﬁfm‘taﬁmson
By A IAE! % HTSTEr 7 faqra
7 FT HOA W IO g 4r
§ g qoAT FTEaT § WIS 41 Afaar
Frnfagma ?  Sfew widy &1 W12
o & a1, gfewr st ¥ fog wF § vw
a*ag”raaﬁq‘rwwﬁqﬁﬁﬁ
Yo g, SRE Y ¥ 2w wew A
22 gsrmar?rarwwvri’rm#’ru’rt
TERTF W FAi far gfew
mmﬁmﬁwfwmmﬁw
feazama =1 TS R AT Afe
ATEMSTATE I 71 a7 aghed g
el mﬁwaﬁmmﬁm*mu
SAHT TEAAAAT  FAA T T
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TERA g aE dr el
ITH FERAWT T Fw frgeaw
zﬁ‘tﬂﬁm@rwaﬂml e
TN 9 a9 F A a1 7 AR
=, e St & o & g feur At
% IR fggram Y oF femwe
g FEeF Oy fFarar ag daa
T TTH FT FAENE gAT A1 IH AT H
urmqmﬁmmmrmﬁ‘a:ﬁ#
T AT FT mﬁwmﬁ%?rm
AT & mm—q'err?réwar@m T g
o fegear #1 fe@sarsst &R &
Fifore &Y 47 1 aqx gfqer wdv & =
AT § g 9r——

“If India will not join the technolo-
gical revolution, India 'camnot attain
freedom.”

e & & FE o AR e A
g F Wi wifa rr%mr:r@
ﬁmﬁwmmeﬁmmw
I & aferr # frod fereeatfaay )
T g faar 1w fEea -
AT Ffa § 90T 9@ T ar g
ATAT AT HT AL T AFT §, W
{4 zw9 wew &1 dET’ s W gHAq
&=t & af =1 & fad A8y, gwa s
2 Aaredi 4 fd 1 g R &
f‘a&aﬁfaﬁgr g weux § et
g % fAd AT ) WY wew
ﬁa%m%fw&aﬁaﬁﬁ:wﬁ
wEaeEy, fasfed, e A
at % ford s g § wRa #1 A5aw
s wA & fad | gafad gqq arer
2 1| 33 gAY ueifas arfast & @@y
foargEam %Y 39T @ 1 Fifarw 71
AIRCNT IUAATSAT FEIeH, § °red
qeT =ngar § f& fadt I & 9w
ha fy ox qw &1 I TNHT & 1
fzgeqre o ea=fqw Fww &1 fqw
AY ¥ AA-AATEE FiGG & AAT D T
F st o0 FY wrary I M
o faa 7T saafer A & v A
ot fegufcdr & 3@ wrer ey, gfar
mrﬁefra?rw T | Ueﬁmara’r
:rra‘raﬁmﬁﬁfqtrﬂﬁmﬁ

"ﬁmfﬁagqa’rfq’cﬁ’%m‘(ﬁﬂ%ﬁl
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g arRamar Y Fgrav . @g at
Zfezr e o S or + qEr @7 AN
T 9t AT g7 TaAr faTedy 7w &
At 3fawr widy S@T T fggeam ¥
zfagra &, w1 I sfag@ W &1 T
aY 7 qav 7% gem (a0 fornt
AENEAT O A I AT F AT )
afwmmﬁm‘tﬂa‘tzr%ﬁm
g g, mmﬁwmmﬁfm
Pt wrgreRt i Y Y AT TS,
AT wF | qed) §av g€ & wiag fedr
wfgar w1 afagrs nw oy afgar &1 sy
a7 & G #r wfge g faza & shgm
H q7 9gHT 9T § S FIgEe WAy
Ft FATLH g qgT wfgen afow 5
& K 9@ g€ | T 79 fqea & Aan
F et 97 g Y W e &
AW s Y gfawr AEf /@ g oar &
et aamar g fx fecaar wiasa g ?
T WAIT H IR @ F ARG &

IFF i@l ¥ I AR FT AqgrEAT
TIT AT | WIRT #T T F 100
T AY Z G AT EAY off 7 fegemm
F A9 w0T T g 9 e gfEa
Y % fao ¥ o g 8 gAT TaEt .
ﬁmaﬁ T i wi wEt ®
guT 2 feew Y wfewrer @
FT | u@m%ﬁrmww
$mawmﬁr¢wmmﬁ
F-91F FT BITFT T TET 17 THal H1
wa?ﬁqtﬁf'ﬁrma“aimaﬂfr
TE | IGFT FTOGE | TEHT I
7% gt &, WT AT WT TEET
Afqgr 9@ >\ § z@fag g
Frgar § fadel g & qawi § W
et & fe T T 1 e A
BI¥ § Fuae fEfatauaa # qfer
FT FIET E | & 9%al & w9 79
T ¥ HT o Afed A AT T

aﬁmﬁ%mmt@#a‘f&*mﬂm
TET o7 A ) ‘
A= =G qIgT ¥ #g7 & 4 g2

mfﬂmmmm%? HTIFT
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[ = aeTaid Y )
WG @ Aifed | F aqmn g
W"immgmﬁrﬂﬁm—
9T, zommm\rstwﬁm FEAT
AT omue arfedy & e, T
Zxgerze wifwdt #v awn, fegwm
aﬁ%wf«vnuzawwmlaﬁ’r
@I FT SEJAA ¢ Haal q=aquy
eI 1 o 9ue fod e Ay Sy
?famtwmmﬁt ST 8 %S,

qgT ATEATIENS &1 a7 A1 ST &
- & A} O AT |THA S A §

faamﬁwﬁawmwa,mﬁw
mﬁﬁm$mimmml
SEEWTETE  WRey, sTart & EIES
o TATET AT AgE ¥, ifa W &
It Arfaat &1 Semr S e &y
ATE F T AR AqE F q¥w FY
97+ AT <t F w1 dar RWw &

#1E AT deT AW F g, wAfeEr §
z,mﬁawmﬁmsﬁtm
ot #Y gwgET 9T ME ATer e
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Tl FATRT | FIAT T FT FoAT & 7
T § MEFAT FY F9r TSNF € ?
T 4 A€ TUST AHAHH T®I § |
Feyfaee wavar § sfed @@ saey §
T FE TEAH Fw Sdifegw w1
J¥ET q91, FHY AR SR av HANET
T | HF § oEigAaEr &y &
TSNG & agl FAST WA § A1
I§ FHfee sygear § fsfT waeaTT
#raﬁ‘{&rﬁﬁmﬁxﬁﬁzﬁfaﬁfm’h
e § faet 9 sacdm gEgra
FT AT 3T T T F@i A WY AT
mi‘e"raﬁfﬂqﬁaﬁtﬁﬁﬁ—ﬂl 5
fegra™ & WEt wEER WA IgE
mq,gﬁvmmﬁmﬁa‘maﬁ
goog &1 | e e S 7 av o
oo ATSATTEENS &1 &7 a7 afvar &
sfagrg & fRil oY Fa1r F flr o
ATEAREY ®T AGS & | IgT ST s
N 16 g7 g% wrra%’tsrsn:r 74 73+
AT gro MFT §47, TEEAT ™,
AT AT & ‘{ita'crﬁ: 9 1 vra;ﬂ EIE
gfer ated) oY & ‘MR 5 afds
a’rfgmwr il ﬂmaﬁﬂra’ml
£FaTl nist St T AIFFRT TT FAlE]
T WMF SN | ’Fatr TiET
St Y 66 W ¥ T@ =ghaw
1 eT Welt Fwn | A e s q
fre o9 AR & Sfd S a9
fag St #Y W@ & Teqfd smmEr |
e ot & fowe, afemwm, a6,
qrefagi q‘rﬁr&m ST,
e W%ﬁgfstf;zsﬁmﬁfra?f 71
Firm & fewfafrdr 3 w0
FfrT H— i e e® ST oY Y
F A FUA 17 9 F FEFE F
qreATfErS #Y S5O & g A7 ST
AT ATA AGE FT FTGT T G AIr
¥ gfafrareardy arwe AT aTRd W
off foF FATEY 9Ter AEE AT AL TR T
A | ST TG TEEL AT Agw T
TE I A g IO FHA ATEATE NS

& DT NI ST | T mead b gy F
mqﬂmmgf*mm‘rﬁraﬂ
gk FEEQeE S ¥ FRA & F
& AFrE = e s @ Rka
ey, TNZ AT AgE  Ar HET
# 4w § TR B A6 A, @Y
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qFel § qATE 4 W F U2 w9,
AmAd faqtfadas $ greqg § wwa
N TN g F FIy § gA? T
Y ST FT qEraaT w7 1 gy weey ¥

WA TS WEEA, § et

Fi & T AT FT AWEAT FGT 2 1

SHRI R. MOHANARANGAM (Tamil
Nadu): Mr. Vice-Chairman, Sir, I am
very glad that I am given an opportunity
to speak on the Motion of Thanks on the
President’s Address today. Sir, I was
carefully listening to the speech of Mr.
Kalpnath Rai. And I am given an oppor-
ionity to listen to his speech for the first
ume on the floor of the House. All the
time so far he was managing the others
as to when to speak and where to speak.
Now, he started speaking before us. And
also. Sir, this is for the first time in the
last seven years that I am speaking on
the President’s Address without seeing the
face of our former Prime Minister, Mrs.
Indira Gandhi.

Sir, I was listening to the speech of my
friend from the Communist benches
wherein he pointed out about the poverty-
line and how far our country has failed
to reach the goal. And they have men-
rioned it in their own style.

Sir, as far as my position is concerned,
if my memory does not fail, the popula-
tion of this country in the year 1947 was
35 crores whereas the population of this
country now is only 75 crores. Not only
have we increased the population from 35
crores to 75 crores’ but we are also pro-
ducing every year nearly 1.5 crores of
people which is equivalent to Australia.
I'hat means, wc are expected to protect
and preserve 1.5 crores of population
every year. No democratic country in
the world can come forward to challenge
our country in that respect. OQOur India
alone can preserve the entire 75 crores of
people. Of all democratic countries in
‘he world, only India under the leadership
of our former Prime Minister, Mrs. Indira
Gandhi, was in a position to tackle this
oroblem and not any other country.

Secondly, Sir. in the Presidential Ad-
dress, they have very clearly mentioned
about the tragedy in Bhopal and  the
results of the elections held recently, On
these points, I agree with the hon. Mem-
hers belonging to the ruling party. I was
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also a part and parcel of the Congress
party just before the elections, Even now.
even though I sit in the Opposition, I
konow fully well that you will not accept
me as a member of the Opposition party,
and my ruling party members also will
not accept me as a member of the ruling
party. I am in between. Sir, peither I
belong to the Opposition nor I belong to
the ruling party.

Sir, here I want to say a few things
about the President's Address. ..

SHRI V. GOPALSAMY (Tamil Nadu):
Mr, Mohanarangam, you are in the Tri-
sanku Swarga.

SHRI R. MOHANARANGAM : Sir,
my friend points out that I am in Trisanku
Swarga, and he was in the same position
for more than six years when he was
with the Congress party. Out of his per-
sonal experience, my friend Mr. Gopal-
samy is pointing out all these things.

Sir, what [ want to point out here is
that they have got a majority. They have
got 400 Members on the floor of the Lok
Sabha. Here also they have got the majo-
rity. I do not know the reason for intro-
ducing the Anti-defection Bill. The hon.
President has also mentioned about the
Anti-defection Bill. It seems that they
are going to introduce this Bill shortly on
the floor of the Parliament. I do not know
anything about what exactly is the stage
at which the matter stands at present. I
do not know the urgency of moving that
particular Bill in the Parliament after the
clections and that too within a week.
They sav that it is for the safety of the
country. They say that it is for the safety
of the nation. They say that it is for the
safety of their -party. They say that it is
for the safety of all the parties. Sir, I was
very carefully going through the provisions
of the Anti-defection Bill, the main fea-
tures of which were published just two
days back in almost every leading news-
paper of our country. There it has been
pointed out that if the leader of a party
sends a person who is a Member of Par-
liament or a Member of the Legislative
Assembly out of the party, automatically
the membership of that person from the
Parliament or the Assembly ceases.

But what will happen when there is am
unscrupulous leader? Of course, we have
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' vicry good leaders now. Mr. Rajiv Gandhi

is there. So many persons are there.
But suppose, Mr. Kalp Nath Rai becomes
the Prime Minister of this country. What
will happen? According to his will and
pleasure, he can send anybody out of his
party. If a partyman happens to be a
Member of the Lok Sabha or the Rajya
Sabha, automatically, his membership will
cease, I have seen the other provisions
also of this Anti-Defection Biil. It is also
said here that when an independent Mem-
ber who has been clecled to the Lok Sabba
or Rajya Sabha or as an MLA or MLC,
by the voters of his constituency, when
he has come out with fine colours on his
own merits, joins a polifical party, his
membership  wifl automatically cease.
know
what for this Anti-Defection Bill has been

. brought forward. If at all they have con-

"~ months or one year.

- ing forward this Bill now.
- passed, a time will come when all the poli-

fidence in their own Members, if at all
they have confidence in the members of
the Congress Party, I do not see any rea-
son for bringing in this Bill just within a
week. I would have understood if it had
been brought forward, say, after six
When there is any
split, when there is any threat of any
dissident activity cropping up, there can a
good reason for bringing forward such =
Bill. Now, not even a week has passed.
I do not know the exact reason for bring-
Tf this Bill is

tical leaders in this country, irrespective
of the political affiliations they have irres-

_ pective of the political parties to which

they belong, will automatically become
dictators. We cannot always have good
leaders like Mrs. Gandhi. We cannot al-
ways have good leaders like Mr. Rajiv
Gandhi. We cannot always have  good
leaders throughout this century, As I said,
T do not see any urgency for bringing
in this Bill at this moment.

Str, mention has already been  made
about the Sri Lanka issue. My friend, who
has seconded the Motion, has clearly men-
tioned about this. Sir. I am a person who
is residing nearer to Sri Lanka area, namely,
Tamil Nadu. T know  what exactly
are the things going on in Sri Lanka, what

)
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are the cthnic conditons prevailing in
Sri Lanka. Just two weeks back, we have
captured a boat with seven crew, In this
region, mot only the Americans, but the
Chinese also have come up to stabilise thew
position. If a foothold is given in this
region to the Americans and the Chinese,
with their present intentions and  their
present motives, a time will come when
this region will beccome a centre of acti-
vity by the Americans as well as the
Chinese. That is why, I would strongly
plead that we should take necessary act-
jon when we see such conditions prevail-
ing in Sri Lanka. Sir, so many discussions
siors have taken place on Sri Lanka. Six
month ago, myself and others were very
vigorously discussing about this. Sir, the
Indlan ladies, particularly, the Tamil la-
dies who are residing in the northern part
of Sri Lanka, have erased their rilak on
their forehead just to show that they do
not belong to the Tamil community but
to the Sinhalese community, They erased
their rilak from their forehead just to
show that they have changed themselves
from Tamil to Sinhalese. This is because

Slahalese women do not have t#lak on
their forechead. But in India, especially
married ladies will never arase the (tilak

from their forehead. But the Indian ladies
in Sri Lanka started erasing the filak
from their forehead to show that
they belonged to the Sinhala community.
Such conditions are prevailing there,

Sir, the President, in his Address, has
said that there will be a new educational
policy. T do not know what exactly is
meant when they say there will be a new
educational policy. They want to intro-
duce a common educational policy thro-
ughout this country. We have our educa-
tional policy in Tamil WNadu. Likewise,
Dclhi has got its own educational Sys-
tem. In some States, like Andhra Pra-
desh, they have the three language for-
mula. Whereas, in Tamil Nadu, we have
the two langnage formula. Sir, 1 come
from the southern part of the country.
As far as the educational policy s
concerned, T do not believe in the Cong-
ress Party or the Janata Party,who have
ruled this country, or in the Communist
Party or in any other party. As far as
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the' question of langnage and educational
policy are concerned, they are all one.

I have seen on so many occasions,
v.vhcnever we have discussed the educa-
tonal policy, irrespective of political affi-
liations all people belonging to the Hindi-
speaking areas have joined together to
attack us. Not in the sense that they
altack us physically but in the sense that
they have always opposed us. I do mot
believe anybody here, whether he, bel-
ongs to the Congress Party or to any
other party. Once they belong to a Hindi
region, they will never support our edu-
cational policy. We have got our two-
language educational policy. We have our
own educational system. There was a
time and still I feel that our Madras
University produces first-class and won-
derful graduates than any other gradua-
tes of the whole of this country. Likewise,
we have still preserved our educational
system, and standard but T do not know,
what has happened to our anthorities? 1
do not know in which manner they want
to have a new educational policy, in what
language they are going to introduce the
new educational policy. Will it be in Eng-
lish? ¥ I say that English is to be intro-
duced for the entire educational policy
of the country, you people will not agree
because you will come forward and say
that English is a foreign langnage and
that is why you do not want to introduce
English for the entire educational policy
of this country. I too agrec. It may be
a foreign language even though you say
that the Anglo-Indian community is  an
Indian community. But we have our own
educational policy. We have our  Tamil
language. the hoary language. We actu-
vally do not know when it was born and
for how long we have that language.
With that fine (anguage we have taught
civilization to the whole world. We have
taught 80 many sophisticated things to
the entire world. And when we are having
such an educational system, I do not know
why a new educational policy. T do not
know what exactly the provisions of the
new educational policy are going to be
introduced on the floor of the  Parlia-
ment, ”

Sir, the President has mentioned about
the provision of free education for girls
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up to the end of higher secondary stage.
1 ecnitrely agree with that, I welcome it.
I may also like to tell you that in my
State we have already introduced frec
education for all the girls who are siudy-
ing up to a graduation level. This was in-
troduced by us four years back. What you
are going (0 do now has been already
done by us. We have already introduced
mid-day meals scheme, nutrition  meals
scheme., For these schemes we are spen-
ding more than Rs. 200 crores  every
year. Through you I ask our Minister
concerned o give us at least 50 per cent
of the tota] expenditure because we have
alicady implemented what they, in fact.
want fo implement now in other parts of
the country.

I do not know what has happened to
our friends here who have been thrilled
with the setting up of a Central Ganga
Authority. They want to  purify  the
Ganga.

The President’s Address says:

“My Government are establishing a
Central Ganga Authority to stop the
pollution of the Ganga. The Ganga is
no ordinary river. With it are bound
long memories of our past, our song
and poetry and our search for Truth.”

Not only that, it is further said :

“A clenaer Ganga is thus a matter of
the deecpest satisfaction to our people.”

If we clean our Ganga that will defi-
pitelv sntisfy our people. If you do not
clean the Kaveri, that will not give sym-
pathy to our people. You have to con-
centratc only on the Ganga, you cannot
concentrate on the Krishna or the Kaveri.
You cannot concentrate on the Palar
river. Already I have mentioned on the
floor of the House on so many occassions
that all the rivers should be nationalised.
Even in the year 1950 thers was a scheme

for the Ganga-Kaveri link. (Interrup-
tions). Tn understand what you are going
10 speak.

SHRI P. N. SUKUL (Uttar Pradesh):
A few dips in the Ganga are very neces-
sary for you.
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SHRI R, MOHANARANGAM: 1
know a lady by the name Ganga. I am
very much interested in that.

SHRI P. N. SUKUL : Then you take
her to the Ganga.

SHRI R. MOHANARANGAM :
Okay, Sir. So, Sir, they said that Rs. 1500
crores are sanctioned for the (sanga-
Kaveri link. Afterwards they said that
the sanction has gone up to Rs. 3000
crores. Now instead of spending this
ammount, if you spend just Rs. 500 crores
for the entire Ganga-Kaveri link, not only
the pollution problem buil the entire irri-
gation problem of the country would be
solved.

Again, a mention has been made about
high importance to be given for the pre-
servation of the cultural heritage. There
Is a department in our country called the
Archacological Department, Whenever
we say that we have to modify certain
things which are ancient they come for-
ward and say: “you should not touch it.”
1n my area (viz) Kanya Kumari, you find
that it is an area where you see the threse
seas kisging each other, You can see the
waves of the three seas in different
colours. You can see the different colours
of the sands also. We wanted to spend Ks.
35 crores on a master scheme there. We
sent the proposal to the Government of
India. It was accepted long ago——nearly
ten or fifteen years before. When we
came forward to implement it through our
State’s Department they said: “you should
not touch this, you shoud not touch that.”
Every thing they have spoiled. For the
rast ten years we have not been able to
implement the master scheme for Ramesh-
waram, the master scheme for Mahaballi-
puram and the master scheme for K Ooty.
T do not know the stage at which the mat-
ter stands for all the thrce schemes.

Sir, a very important thing fas been
mentioned in the President’s Address. He
has mentioned that the textile jndustry is
in a poor state of health and the problem
needs immediate attention., Next to agri-
culture textile industry gives employment
oportunities to lakhs and lakhs of people,
especially in  Rajasthan, Maharashtra,
Nadu, There was a

President’s Address  gs2
time during Congress partys rule, espe-
cially in my State, when almost all the
officers used to be khadi dressed. There
was an order that even IAS officers and
tther officers should use khadi dress. I
d> not know how many officers ars nowa-
days using Khadi dress. Likewise we had
given orders for the use of handloom
dress.

SHRI V. GOPALSAMY: Now more
khadi is sold after the election results in
our State,

SHRI R. MOHANARANGAM: Of
course, sometimes some party will come to
power. This time our Congress Party
has secured 62 Assembly seats in Tamil
Nadu and my friend is right in one way.
I do not know wherefrom they got all
these khadi dresses, but when results were
announced, the next day I found thou-
sands of people wearing khadi dresses, just
wandering in the streets. But that is quite
a different story.

There should be an order. that we
should not purchase polyester dress, we
should not purchase foreign cloth but only
handloom dress and khadi dress should
be used by the citizens of this country.
Only then we can implement this scheme.

SHRI LAL K. ADVANI (Madhya
Pradesh): What shirt is this?

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): It is 100 per ceat
polyester

SHRI R. MOHANARANGAM :
When I say most of the people are using
only polyester, I including myself.

MISS SAROJ KHAPARDE (Maharash~
tra) : Mr. Mohanarangam. are you wear~-
ing handloom? -

SHRI R. MOHANARANGAM :
That is what T am telling, Madam. Know-
ing fully well that you will definitely

" raise this question, I have said that I am

wearing polyester. This is handloom
polyester. You should understand that. I
have been in politics for the past 30 years
—from my nineteenth year. So I know
what questions will come when I speak on
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khadi. Really we are not in a position to
give employment opportunities to the peo-
ple who are involved in the handloom in-
dustry. The powerloom and jet-loom have
already come, These jet-looms and
powerlooms have spoiled the entire hand-
loom aad khadi industry. So the Govern-
ment should take proper steps to girs en-
couragement to the textile industry.

Finally I would like to add one more
thing. 1 just now mentioned about the
President’s Adress that I cannot entirely
blame the ruling party. The ruling party
is somewhat responsible for bringing
about unity and integrity of the country.
They have come to power not because
their party is very strong but because the
_people of this country thought that this is
the only party which can give a very stable
government. That is the reason why they
came to power. So T request through you,
Sir, the authorities to see that the aspira-
tions of our citizens are fulfiled in a
proper way. Their ambitions should be
fulfilled. for which I request the Ministers
concerned to take proper steps, There
should be some joint responsibility for
implementing this document which is an
important document as the President’s
Address outlines what the Government is
going to implement,

With these words, T once again support
this Motion of Thanks for the President’s
Address. Thank you.

SHRI K. VASUDEVA PANICKER
(Orissa): Sir, thank you for inviting me,
I stand in support of the Address made
by the President of India. [ would like
to throw light on three aspects—(T) Agri-
culture and agricultural philosophy
India, (2) Industry and the purpose of
industry in India, and (3) The problem of
law and order as distinguished from vio-
lence designed by political motlivation.

Sir, the Government headed by Mrs.
Gandhi since 1980 till October 31, 1984—
which was obviously the best Government
this country has seen ever since 1947—
has made history in the matter of produc-
tion of foodgrains in India. In 1980 when
the total production of foodgrains was 109
million tonses, in 1984, by the time when
Indiraji was passing away, the total pro-
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duction of foodgrains in this country rose
to 152 million tonnes, that is, add}ng al-
most half of the total production of 1980.
This larger production, this high production
of foodgrains in this country is the result
of a Green Reyolution spearheaded by the
Congress Party as well as the visionary
that was Mrs. Gandhi who wanted to
redeem the poor people of this country
from the poverty and destitution in which
they have been living for so many years.
At the sum:2 time, the simple fact that
the previous Government headed by Mrs.
Gandhi could make a Green Revolution
as well as make history in the matter of
production of cercals, has also shown one
thing, that it is somethnig dialectical in
the sense that she could put a stop to the
food politics of the western imperialist
forces. :

Twenty years before when Pandit Jawa-
harlal Nehru, the architect of modern
India, had been trying to lay down the in-
frastructure for building up an agricultural
edifice for this country, when he was fac-
ing the problems of drought and famine
and also facing the problems of shortage
of finances in this country, when the peo-
ple at that time—20 years ago—were in 2
bad shape and were not able to eat any-
thing for the momecnt, when the people at
that time—during  Pandit Jawaharlal
Nehru’s time—were about to die, then the
Government led by the architect of mod-
ern India, Pandit Jawaharlal Nehru, had
no option but to go to the western world
with a bow! requesting for food. At that
time when the people of this country were
suffering and starving for food, then the
western world which was producing wheat
and rice .in larger quantities, when they
were having sufficient stocks, they, with the
motive of making exorbitant profit, told
Pandit Jawaharlal Nehru, the then Prime
Minister of India, “Okay, we are ready to
give you wheat, whatever amount you want,
but the thing is that you have to purchase
on our own terms.,” Now the same western
world is trying the politics of food in
Africa, in the Latin American countries

and also in the Asian counfries. Indira
Gandhi told the western world, Indira
Ganihi told the entire world, that the

politics of food was not going to opecrate
on the soil of India. “India will produce,
hy sheer dint of ability and exertion of
the people of India, sufficient quantity of
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food mateiials for the living of the people
of India.” And Indira Gandhi had shown
the way. That was how Indira Gandhi,
by the end of 1984, showed to the entire
world that India was standing on her own
legs in ihe matter of food production,

6 P.M.

There is another aspect in the matter
of food production, which we have to
consider. The Congress Party had made
the Avadi Resolution. The Congress Party
had .made the Karachi Resolution. All
these Resolutions were in the  perspec-
tives and statemcnts of Mahatma Gandhi
of India, the greatest revolutionary the
world has seen, that land must go to the
tiller. The Congress Party and the pres-
ent Government led by Shri Rajiv Gan-
dhi who has opened a new era for this
country, have to restructure the  entire
land-owning system in the counfry. At
the moment for further production, subs-
tantial production, of agricultural mater-
ials and foodgrains in the country, it is
not only enough that we give the infras-
tructure by giving more water and man-
ure and other facilities but it is also eq-
ually necessary that we have to put an
end to the system which is trying to
sustain and which is crumbling, and that
system is the feudal system or the absen-
tee-landlord system in the country. Eighty
per cent of the arable land 'in the country
is still in the hands of 20 per cent of
the people in this country, and still again
a majority of that arable land is still in
the hands of two per cent of the people
in this country. So long as the landlords,
the feudal lords in this country are hav-
ing control over the land in this counhiy,
the food production will be always in
difficulty despite the fact that we have
made the infrastructure. In order. to
rebuild a new society, in order to take
this country into the dream world of
Indira, in order to take India into the
drenm world of Jawaharlal Nehru and
Mahatma Gandhi, it is necessary taat the
present generation and also for the pres-
ent Govermment and our beloved leader,
Shri Rajiv Gandhi to restructure the en-
tire land-holding system, to restructure
the entire land-owning system in the co-
untcy. The tiller of the land has to get
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the land, uad the tiller of the land should
be the owner of the land. The tiller of
the land should be the possessor of the

. land. As Mahatma Gandhi said, the land

in this country is the land of Gopal, and
Mahatma Gaadhi said that Gopal means
God. God has no distinction between ‘A’
and ‘B’. So, the entire land in this coun-
try, whether it is arable or not arable,
is the property of Gopal. That means
it is the property of God, That means
the property of the society of India. That
means it is the property of 70 crores of
people who are working, who are living
on the soil of India. Indira Gandhi, un-
der her leadership, by putting an end to
the western world’s politics of Tood, has
redeemed this country from the destitu-
tion and the indignation this country has
been living in.

THE VICE-CHAIRMAN (SHRI SAN-
TOSH KUMAR SAHU): Mr. Panicker,
how long will you like to speak?

SHRI K. VASUDEVA PANICKER:
If you permit me, [ will go for another
ten minutes.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLTIAMENTARY
AFFAIRS (SHRIMATI MARGARET
ALVA): This is his maiden speech.

THE VICE-CHAIRMAN (Shri Santosh
Kumar Sahu): You please continue, Mr.
Panicker.

SHR; K. VASUDVA PANICKER: So,
it is necessary in the larger interest of
the people, as also in the interest of the
society that we have to completely res-
tructure the present land-owning system
that will ultimately give opportunity to
the downtrodden millions of the country
to go to the field and work. Now, at the
moment, the landlord is asking him to go
or not to go to the field at his  terms.
This is not permissible any Jlonger.

And the second point I would like to
discuss is regarding the industrial policv.
The industrial policy in the Tndian con-
text or we as a country which is trying
to become a socialist country, should be
not one activated for the purpose of ma-
king profit but it should be a policy which
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snould be one for production of wealth,
the wealth which will percolule down lo
the grass-roots people, to the villages in
this country. For that purpose, it is be-
cause of that alonme, because of that per-
cepuon and vision alone that Pt. Jawa-
harlal Nehru vyears back, ever since he
took over as the Prime Minister of this
country. brought what is called the pub-
lic sector industrial system, under which
we can go forward and under which we
could establish that we are among the ten
industrially developed countries of  the
world, On the one hand, we have to in-
crease the public sector industries in this
. country to bring more core and basic
industries so that there can never be any
threat from any other source or any
sector. At the same time, there should
be another dialectical aspect regarding
this industry which should not be over-
looked, whether it be in the public sector
private sector or any other sector. What is
the meaning of establishing an indusfry?
The moment you establish an industry m
a country, it equally gives an opportunity
for the diffusion of a mew consciousness—
a new consciousness that is being created
in the mind and heart of the working class
of this country. India is a land of the wor-
king classes, whether they are in the ag-
ricultural field or in the industrial field.
When thousands of industries can come
up in India, that means in multiplication,
it is giving an opportunity for hundred
and thousands of poor people who are
unemployed at this moment in this coun-
try. So long as the Government are not
in a position to unearth the blackmoney
and the dead capital in the hands of the
monied people, it .cannot solve the un-
employment problem completely. The Go-
vernment should also give an opportunity
for the private sector management to pro-
gress. The people who are having the dead
capital, gold and other ornaments should
come forward and invest their money
in the industrial sector. ¥ know that even
if the Government encourages the mono-
poly houses in this country, because of the
fact that public sector and the Government
are powerful institutions the monopoly ho-
uses will not be in a positipn to dictaie
terms. After’ 25 years these monopoly
houses in India, are not going to survive,
whether it is Tatas or Birlas. When the
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pcople who are working in the public
sector and privale sector gain the necess-
ary consciousness or necessary awarepess
of their rights these monopoly houses will
disappear automatically, Then, I  think,
that these working class will nationalise
the private sector industries and the mo-
nopoly houses in this country. So, for that
purpose when we formulate the indus-
trial policy we should give equal opport-
unity and oltlet for the debt money and
capital to come to the surface which will
be channelised ultimately to the private
sector industry, and which in turn say
after 15 or 20 years will be nationalised
and takep over by the people of tais co-
untry.

The third point which 1 wanted to dis-
cuss here is law and order as distinguished
from terrorism motivated by politicai des:
igns. We know about the problems that
arose in Assam and Punjab. These pro-
blems are not of law and order. Thesec
problems were created by the conspiracy
of a vested interest which is floating ar-.
ound the entire world. Those forces are
trying to destabilise our country; and try-
ing to cut this country into too  many
pieces. They are trying to open their own
market on the soil of India. What is the

- crime that Mrs Indira Gandhi has donz?

If at all the crime is, that Mrs Indira
Gandhi had stood as Himalayan moun-
tains against the onslaught of the capital-
ist and imperialist forces. These forces
wanted to destabilise our country. These
forces wanted to divide our country into
many pieces to open their market on this
soil. This conspiracy has not been hat-
ched in the year 1984. This conspiracy
had been hatched in 1947 when  those
people who were the overlords of the
people of India, who were sitting over the
shoulders of the people of India, did not
want to vacate this country but who, be-
cause of the call of Mahatma Gandhi,
and Pandit Jawaharlal Nehrn for free+
dom struggle, had to leave this country.
They said,s“Okey, we are going because
you are asking us to go away, but we will
see that one day your country is dismem-
bered and destroyed into pieces. That
conspiracy hatched in 1947,whose nucleus
has been carried over for decades, has
been tried to be implemented in  1984.
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But to the luck and fortune of the peo-
ple of India, Shri Rajiv Gandhi, who has
opened a new era of development and
progress, who has given the promise of
taking this country from the 20th cen-
tury inio the 21st century, has disiurbed
those people and has told those people
that the 70 crores of people of India are
standing united, despite the fact tbat th2
entire monopoly interests of the world are
© uying 10 desaoy this country, Under the
new leadership of Shri Rajiv Gandhi, this
country will be going ahead. Also under
the leadership of Shri Rajiv Gandln this
country will show to the entire world that
this country is not gradually procecding
to the 21st century but that this country,
that is called Bharat, that is called India,
is very rapidly makiug its strider towards
the 21st century. And under Shri Rajiv
Gandhi, this country will grab its place
among the most developed and advanced
countries of the world. For that purpose,
the people of this country have given a
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massive mandate to Shri Rajiv  Gandhi
which Pandit Jawaharlal Nehru and Shri-
mati Indira Gandhi had not seen. That
massive mandate is a totalitarian mandate
for Shri Rajiv Gandhi, not for anything
else but for taking this country forward
to make it an industrially glorious India,
an agriculturally glorious India, to make
India a glorious nation which was  the
dream of Mahatma Gandhi, which was
the dream of Pandit Jawaharlal Nebru
and for which Shrimati Indira Gandhi has
been assassinated. Thank you very much.

THE VICE-CHAIRMAN (SHRI SAN-
TOSH KUMAR SAHU): Congratulations
on your maiden speech. The House is
adjourned till 11 A.M. tomorrow.

The House then adjourned at
thirteen minutes past six of the
clock, till eleven of the clock, on
Tuesday, the 22nd January,
1985.



